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Thank you, Madam Deputy Chairman,
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FOAT, YrAgT i YW &7 A" 3tF colleague who spoke just now. To my
207 =Y 'FrT;I'ﬂ‘Ff % T W) -‘-riﬁ mind, Madam Deputy Chairman, the

i discussion on price rise is almost sea-
wEy | gAiew ara gE ceifr §

sonal in the sense that glmost in every

fa fa=xa ztw sigdHy o ga Srea monsoon session, without any excep-

FX T IFET AwoaTE T ar tion, we have g discussion on the ris-
W WT | TAE @ETES g ing prices because this js the season
N 1% o 7 s O 8f TEy in Wwhich prices rise and seaso-
%qlqgiﬂfgrfq,ﬂ:'fzﬁ' ;T;ﬁ i} - nal facriors also contribute to it to a
, .\'f‘ X 5t aFz considerable extent though Members
# @y & IO I W AT Ig may get immediately impatient and
EF\f\_ FHFNT g & fag fagfi zad say they arc lired of hearing seaso-
1o § AT aiwr AT gL ATAAG nal factors, this is a reality.
T BEN AR HAAIT IR WY
gEraas fear & 1 g ) SHRI PARVATHANENI UPENDRA:
THE DEPUTY CHAIRMAN: Mr. Explaining it away!
Pranab Mukherjee.
SHRI PRANAE MUKHERJEE (Gu- SHRI PRANAB MUKHERJEE:
jarat): Madam, before 1 start, may I This is a really. And sometimes you

know how much time I will get? have the tendency of coming to
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conclusions just taking into account
the rise in a paricutlar period and
the trend in certajin commodities. But
if we iogk at the overall impact of the
prices throughout thie whole year,
you will find the correct position,

I have a comparison belween two
years—1982-83 and 1583-34. From
that we find that during 1982-83 from
April to August the rise was 6.5 per
cent. September to December ithere
was a minus; that means, seagomal
factors played there. It was minus
2.2 per cent January to March, again
plus factor, 2.1 pes cent and ulti-
mately the annual average came to
6.4 per cent during that year. In 1983-
84, April to August, it was 83 pir
cent. In September to December, whea
the seasonal factors contribute v the
deelining trend, 1t was 0.1 per cent.

January to March it was 08
per cent and the annual average
came to 8.4 per cent. What I want

to point out is that there are cer'ain
commodities which have a tendency
to move upwards during this period.
It you take the baskets of commodities
and calculate the weightage which
these baskets of commodities have
in the overall price index one is
the sweetening agei. grcoup: gur,
khandsari and sugar, another is the
cereal group and the third is the
group of fruits and vegetables—in
ever: year. without cxception you
will find that these commoditlies con-
tribu'ec to a considerable extent to
" price rise. This year according to
the statement of the Finance Min-
ister. th> sweetening ageuts group
and fruits and vegetables group
taken together have contributed to
nearly 71 per cent of the price risc.
Similarly, in 1978-79 when the other
side was in the Government, gur,
khandsari and sugar—the sweetening
agent group—alone contributeg &Y
per cent of price rise though that was
an era of price stabjlity. From March

1977 to February, 1979 the wholesale

-
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price index registered a very nominal
fluctuation from 182.9 to 184-odd. I
am quoting this figure particularly
because sometimes credit has been
taken and certain reasons arc ascrib-
ed to contribute to the price rise such
as deficit financing but you will find
that these things have marginal effect
on it. But when I say these things I
do not mean tiat there is no price rise
or there js no impact on the life of
the common man. There is an impact
on the life of the common man and
definitely we are concerned about
that and remedial measures are to be
taken. But, before we take remedial
measures, we must try to understand
what are the reasons for this rise and
whether there is any serious distor-
tion in the policy framewark or the
policies pursued by the Government
which are causing in this rise in
prices.

My contention js that there is no
lapse in the policy framework, Nei-
ther is the Budget nor ig the so-call-
ed deficit financing, lo that exlent
responsible, nor is any other part or
element of the policy responsible for
thig price rise. There may be certain
dislocations in the management of
demand and supply—sugar js a clas-
sical case. In anticipatirg the chort-
fall in the supply as the demand
suddenly rose higher and higher an
import plan was made, I am really
surprised to find that the demand- for
sugar in one year rose up to the ex-
tent of almost 2 million tonnes. But
appropriate policy decision hag becn
taken at the beginning of the season.
If T understand correctly, even in the
month of January the plan to import
sugar to the extent of 2 million
tonnes was drawn. But somehow
there was a dislocation in the man-
agement and supply. maybe because
of the pricing policies ag I am told
that in addition to the two prices for
sugar, a third element was injected,
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a separate price for the imported
sugar, And maybe it wag difficult at
the ground level to implement that
policy. However, I find from the
statement of the Finance Minister
in the Lok Sabha that they have
changed that policy, and it is expect-
ed that the State Civil Supplies Cor-
porations will take, rather lift, .he
quota allotted to them of the import-
ed sugar and that the availability of
the imported sugar will have a
sobering effect so far as sugar price
is concerned.

In respect of each and every in-
dividual item, if we look into i, we
find that there is a reason and we
cannot avoid the seasonal element
in it.

It has been pointed out by some
that the deficit financing, particularly
the shown deficit to the extent of Rs.
3,900 ang odd crores in the Budget
proposals of the Finance Minister,
has created what is known ag a
psychology of inflation in the mind
of the people and has given an incen-
tive, rather a psychological incentive,
to the price rise,. My centention is,
it is not. When I went through the
debates in the other House, I found
that some Member had come to the
conclusion, by rather taking a very
simplistic approach. He took the defi-
cit shown and  additional supply
demand and calculated the net defi-
cit. The hon. Member who just spoke
before me also fell into that trap. He
took the shown deficit in the Budget,
either the Budget estimates or the
revised estimates, added the supple-
mentary demands with it and came
to the conclusion that the deflcit was
going to be much more. Let me ex-
plain how wrong the approach is.

In 1082-83 the Budgetary deficit
the BE—I am not talking of the re-

—— e e = - -
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vised estimates—was Rs, 1,375 crores
and taking the three supplementary
demands together it wag Rs. 3,577
crores, The deficit would be if we go
by this simplistic approach of the
budget estimates plus the supple-
mentary demands being equal to the
net deficit, in that case, in 1982-83
the deficit should have been Rs.3,577
crores. But actually the deficit was
Rs. 1,656 crores, Similarly, in 1983-
84 the deficit shown in the Budget
estimates and the supplementary de-
mands taken together. the deficit at
the end should have beepn Rs. 4,526
crores, but in 1983-84 the actual
deficit was Rs. 1,414 crores. In 1984-
85, if we take the Budget deficit—I
mean the deficit shown in the budget
estimates—plug all the supplementary
demands taken together, the deficit
should have ©been Rs. 5,384 crores.
The actual is not yet available. But
from the revised estimates we find
that the deficit was Rs. 3,742 crores.
And my assessment is that the actual
deficit would be a little less,

Why has it been happening? It has
been habpening' mainly because of the
fact that when you spend in the pub-
lic sector, it is not that all the money
ig going out. A part of it is coming
back into the exchequer, not only
through the economic activities but
also by the public expenditure.
General belief is that if you spend
more your deficit increases. But it
is not always true. In the public
sector itself. I amm not merely talk-
ing of the return from the public
sector but from the tax ele-
ment also—you get back a part of it
as corporate tax. And today the
position is, nearly a little more than
the exact figure. I do not recollect—
perhaps more than 50 per cent of the
corporate tax is coming from the
public sector itself  Therefore. we
need not unnecessarily be worried
over the so-called huge deficit.
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‘Secondly, money spent throughout
‘the year? Frem 1st April to 6th
August, when we are having debatc
on this subject teday, we have noi
spent all the money, It is not that
simple, One need not come to the
conclusion that deficit financing is
alone responsible for this price rise.

“Thirdly when we are talking that
‘we are keeping inflation under check,
it is nobodys case that we are going
to reduce the price in real terms. In
a devcloping cconomy it is impossi-
ble. The Government can reduce the
rate of inflation, but some amounti of
infiation is bound to be there in a
system like ours, We cannot accept
the model which the developed cour-
trieg or the rich countrieg take 10
tackle the problem of price control.
Take the case of the United States of
America, if they go in for huge bud-
getary deficit or the countries like
Canada or England, I just calculated
that simply by making adjustment in
their interest rates they compel the
debtor countries to meet a part of
their budgetary deficits, One per cent
increase in the interest rates in the
United States of America crcates a
situation where $ 3 billion cxtra will
be received by way of debt servicing
from the developing  countries. In
other words. the developing countries
in a system which is working and
oprating in the world cconomy today
are compelled to meet the deficit of
the rich countries and the developed
countries, Simply we cannot accept
that type of price mechanism.

In 1975 we had a negative rate. of
inflation. My fiends sitting on my 'nglqt
side talk particularly and take crel_i:lt
that they had only 2 per cent rlxse
in the wholesale price index during
99 months rule of Janata. I admit
that point. Even before, in 1975 there
was a negative rate of inflation. But
what was the economic impact in
1975? We find that even the allotted
amount for planning was not spent.

)
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Definitely we cannot accept a situ-
ation whelre there will be no ex-
penditure in public sector, where
there will be no developmental ex-
penditure and where there will be no
planning. It is not our case that we
will reduce price at the cost of deve-
lopment, We try to contain it In five
years of the Sixth Plan if you take
the five year period in totality, I
think the annual average rate of in-
flation was between 6.5 to 7 per cent.
But the country could spend more
than Rs. 110.000 crores for develop-
mental activities and it got dividend
out of it., Your oil production went
up by almost three times. Your ce-
ment production went up by almost
two limes, The food production earli-
er was 127 million tonnes. Now, it
went up to 154 million tonnes. At
the end of plan period even with this
moderate rate of inflation it was
possible to have the desired growth.
Ultimately the country registered for
the first time in one plan period of
the tangeted growth rate of 5.2 per
cent, Therefore, the model or policy
piescription whith the  developed
countriegs have to tackle the inflation
is not suitable and appropriate for a
country like ours.

Now, the question is: how to over-
come this problem? My impression is
that though the situation is serious
and it is g matter of concern to all
of us, we need not be Uunnecessarily
panicky. The downward trend—I am
coming to the seasonal factor—will
be available to us from the month
of September onwards ang the an-
nual average rate would not go be-
vond what it was last year or vear
before that. Now 1 come to another
suggestion which is very often put
forward and there I have a little
different perception, What can we do
about the expenditure side? There
tco, the hands of the Finance Minis-
ter are extremely ticd. 73 per cent ot
your lrevenue expenditure is on de-
fence, on Subsidies and on interest
payment. Questions of interest pay-
ment and reducing the subsidies are
out because, ultimately, we have
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reached a stage, particularly,
result of the recommendations of the
Eighth Finance Commission, where
today, the Centre is to meet its entwe
plan expenditure and a part of its
non-plan expenditure from borrow-
ing. As per the recommendaiions ol
the Eighth Finance Commission the
Centlre is compelled to transfer
37,000 crores of rupeeg to the States
and g few States will be left with
a surplus of 27,000 crores of rupees.
On the top of it, the Finance Minister
has increased the transfer from Cen-
tre to States almost to the extent of
40 per cent. So, I think at lecast, in
this respect, all the States should b2
quite happy with the Finance Minis-
ter but I have my own doubts whe-

they they will utilise it properly.

SHRI VISHWANATH PRATAP
SINGH: But it has no direct ‘relation
with that. 4

as a

MUKHERJEE:
money

SHRI PRANAB
But they have got a lot of

from you, That is the point I am
making.
SHRI PARVATHANENI UPEN-

DRA: Are you grudging that?

SHRI PRANAB MUKHERJEE: Yes,
I am grudging because after all, what
is happening now. The entire money
is being spent on populism, not on
plan, not on development. Your Stale
is a classical example,

SHRI PARVATHANENI UPEN-
DRA: Well. the Centre is alsg doing
the same thing. (Interruption).

SHRI PRANAB MUKHERJEE: 1
agree that the whole thrust of deve-
lopment should be in the Stateg bt
unfortunately a trend hag developed
where more money is being spent
on populism on populist measures
not on real development, I will not
mention the name of the State.

SHRI PARVATHANENI TUPEN-
DRA: Ycu Hhave already mentioned
that.

[RAJYA SABHA]
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SHREI PRANAB MUKHERJEE: It
is not your State. I am no; coming
to another point.

SHRI M. S. GURUPADASWAMY
(Karnataka): Of course, the same

thing is with the Centre.

SHRI PRANAB MUKHERJEE: L
am showing how in a state develop-
ment gets a low priority in a State
in 1971-72, out of every hundred
rupec revenue expenditure 13.78
paise. wa¥ spent on development,
Gradually, it went up to 21.06 paise
mn 1976-77. From 1977-78, it has star-
ted coming down and today, it has
gone back to the old position. it is
now 13.06 paise. When your non-
developmental expenditure gets pri-
ority, how do you expect that there
will be development. Look at the per-
formance of the Sixth Plan. Centre
was to spend, so falr as central sector
plan was concerned, out of
Rs. 97500 crores it was to spend
Rs. 47000 and odd crores including
Union Territories. Today, Centre ex-
penditure on plan is nearly Rs. 60,000
crores of rupees out of Rs. 110 thou-
sand croregs and the Statey are
Rs. 50.000 crores. But this is 3 global
figure because all the 22 States tuken
together have spent so much, if you
go at the micro-level, quite a pumber
of States—at least, four-five States—
T amy not talking of the real terms:
I am {alking of the nominal terms
in respect of Centre and al<o in res-
pect of the State—and if you
exclude four five States, you will
find, most of the Stateg have not heen
able t- reach the plan target even
on nominal terms despite the fact
tha* ¢k net transfer during this
veriod was mi~h more than antici-
pated at the planning 'stage. That
meang at the beginning of 198). Th~e-
fore. there is no guarantee that more
transfer of money to the States would
ensure development. Now coming to
the third area, that what can we do
1o reduce the impact of price rise as
it has already pointed out, it is not
possible to have a situation where
you can have negative rate of infla-
tion. As1 have alveady pointed out, ft
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is simply not possible to havea situ-
ation where you can have a negative
rate of inflation or you can do away
with some sort of inflation in a deve-
loping economy like ours. But at the
same time we have to ensure iha:
we can reduce the impact of inflation
on particularly the unorganised sec-
tor. And here too I will have to
maie g departure from the approach
of my trade union friend. I am not
so much worried over the organised
sector. I have certain figures with
me which would clearly indicate that
so far as the organised seclor is con-
cerned, there has been some sort of
proltect‘iqnl——the Central Government
employees, the public sector emplo-
loyees, employees working in State
Governments and even in local bodies.
If we take the figures as 5 million
employees working in the Central
Government, as I am given to un-
derstand, about 2.1 million in the
,Central publiqq sector  enterpfrises,
and a similar number of persons in
the State Governments and  other
Yocal bhodies, altogether 15—20 mil-
lion employees are taken care of in
the organised sector. Let us see what
has been the impact of inflation on
them. From 1980 to 1984 so far as
the Central Government emvlovees
are concerned, for those who are at
a basic pay level of Rs. 200, their
wage increase is 80.83 per cent and
during this period, 1980-84, the CPI,
the consumer price index, indrease is
64 per cent; for those who are draw-
ing a basic pay of Rs. 500, their pay
increase is 66.80 per cent while the
CPI rise is 64 per cent. I am not
taking into account the dearness and
additional dearness allowance and
other element of the pay packet. They
are protected in spite of the consu-
mer price index rise.

SHRI LAL K. ADVANI (Madhya
Pradesh): Even without taking the
DA into account?

SHRI PRANAB MUKHERJEE: Of
course, however including the Pay
Commission’s recommendations—one
was made before they started func-
tioning and the second which the
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honourable Finance Minister accepted
was jn April, taking the risk of am
additional expenditure of a little
more than Rs. 300 crores_these two
taken together, for the basic pay of
Rs, 200 the neutralisation is 80.83 per
cent, for the pasic pay of Rs. 500 it
is 66.80 per cen!, and people wilh
basic pay of Rs. 1500 are not getting
the full neutralisation; for them the
CPT increase is 64 and their increase
is 44. Those who are getting a basic
pay of Rs. 1500, I think they can bear
this a little....

SHRI PARVATHANENI UPEN-
DRA: What about the fall in the
value of the rupee? Hag it any rela-
tion with what you are saying?

SHRI PRANAB MUKHERJEE}
Yes, it is ‘taken note of. I have not
taken the whole gamut of the last 15
yearg or 20 years. I have just taken
the last four years.

Now, so fdr as the Central Gov-
ernment public sector is concerned,
their wage increase varies from 15
per cent to 20 per cent, I think in the
coal industry i1 is 20 per cent. Now
the Finance Minister has also ac-
copied the enhanced DA neutralisa-
tion formula. From 1.30 paise he has
gone to 1.65 paise, and if we assume
that the price index will rise 50 points
it will cost Rs. 44 crores annually.
Therefore, these sections whom we
can call relatively low paid emp-
loyces, have been taken care of. But
what about the others who are un-
organised? This is the crux of the
whole thing. And, Madam, out of a
working force of 230 million in this
country. in so ar as these instruments
are concerned, we can take care of
only about 20 million.... Madam,
you are looking at the clock. So, 1
will just conclude in a few minutes,
in five or six minutes, Anyway, I do
not want to deprive others of therr
valuable time and the House of their
valuable suggestions,

Madam, what I am trying to point
out is that out of a work force of
230 millions in the country, we have
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been able to protect from the impact
of rising prices, say, at best 20 mil-
lions. But what about the other 210
million? And that is the section which
is the hardest hit. To my mind, there
is no other instrument except the
public distribution system  Which
should be improved. We are repeat-
edly saying it and somecthing is be-
ing done and there ts no doubt about
it also. But, gt the same time, we
must ensure that in each and every
part of the country the public dis-
tribution system functions well. My
colleague, the Civil Supplies Minister,
js also sitting here, I am calling him
my colleague in the sense that he
1s also a parliamentarian, What 1
want to say is that he will have to
.ensure that the public distribution
_outlets become cffective and they
function effectively. Wherever they
. are functioning effectively, particularly
in States like Kerala and in certain
.other Southern States and to a cer-
-tain extent, in West Bengal also...

PROF. C. LAKSHMANNA (Andhra
Pradesh): In Andhra Pradesh also.
- There we adre giving rice at two
rupees a kilo.

SHRI PRANAB MUKHERJEE:
they are in a position to provide little
relief and solace. This is the most
important thing.

PROF. C. LAKSHMANNA: We are
also giving rice at two rupees a kilo
and that jg for the weaker sections.

SHRI PRANAB MUKHERJEE: I
-am talking about the relief to the
weaker sections. (Interruptions).

PROF. C. LARSHMANNA: This is
-also for the unorganised sector. When
we are giving something to the un-
-organised sector, why are you grudg-
ing? (Interruptions)

SHRI PRANAB MUKHERJEE: I
-am not grudstng (Interruptions). T
am not grudaing and T do not mind
. giving subsidized 'rice to the weaker
sectiong of the people,

JRAJYA SABHA]
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PROF. C. LAKSHMANNA: This is
meant for the weaker sections only.
(Interruptions)

THE DEPUTY CHAIRMAN: Please
do not disturb him,

SHRI PRANAB MUKHERJEE: But
what I am minding is this: If you
spend the bulk of your money only for
doing this thing without investing in
irrigation and in_electricity, Which
will ensure larger production what is
to be done then? This 13 what T am
minding, Assiduously, Madam. in
Andhra Pradesh they built-up eice-
tricity and irrigation as a result of
which Andhra could be regarded as
the grandry of the country. But, if
you neglect that Part and if you just
concentrate on the other part and if
you also develop this philosophy that
so far as the developmental part is
concerned, somebody else will take
care ot it and so far as the popu-
list measure is concerned, only you
will take the credit for it, therein
lies the difference and thefrein lies
the difficulty.

PROF. C. LAKSHMANNA: I think
it is distortion.

SHRI PRANAB MUKHERJEE: It
is nat distortion because 1 went into
it and, in 1983-84, I went into the de-
tails of the developmental expendi-
ture in the State from where the
honourable Members come and they
may compare, particularly in respect
of these two sectors, irrigation and
electricity, with any previous year
and then they may know whether I
am telling the truth or not and I am
prepared to correct myself if I am
wrong_

SHRI PARVATHANENI TUPEN-
DRA: Qur irrigation projects are Iy-
ing here awaiting clearance and we
have not got the clearance from the
Centre. What can we do?

SHRI PRANAR MUKHERJEE:
What 1 am trying to point out is
that you should see whether it is
possible to increase the number of
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commodities which you are issuing
through the public distribution sys-
tem, whether it is possible to enlarge
it. I am afraid, somebody may come
forward with fourteen of {ifteen items
and say tlgt you should include all
those fourteen or fifteen items. Butl
from where will the moncy come if
we go on subsidizing and, at the same
time, if we accept the proposition that
the Finance Minister should not raisc
additional resources by laxing people
or that t{ae Finance Minister will not
increase the prices of commodities
which ~re being produced by the pub-
lic sector units? I do not know from
. which source he can get the money
and there is a limit to the money he
can get. We are reaching a situa-
tion where a hard look would be
necessary.

In conclusion, Madam, I would like
1o draw the attention of the Finance
Minister to one thing. It is true
that we have to take into account
three major items—the defence ex-
penditure, the subsidies and the in-
terest rates. But there is a fourth
clement also and that is Dearness
Allowance. Here too, Madam, I am
afraid that most of my colleagues on
my right side would not agree with
me. But we accepted the recom-
mendation of the Third Pay Commis-
sion that, on every 8-point increase
in one year, one instalment of DA
would be paid. But, today, when you
have reached the CPI or Consumer
Price Index level of 600 points, is
there any relevance for this 8-point
increase?

When in a developing economy like
ours we have accepted that 6-T7 per
cen rise in the prices is inevitable,
no Finance Minister can do away with
thig kinA of rise in the prices, other-
wise youn will have to stop your deve-
lopmental activities. Therefore, whe-
ther that 8 point with reference to
200 has any relevance when the base
has gone to 600 and whether time
has come when you should have a
dialogue with the representatives of
the employees, that was also a point.
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The point was debated whether we
should accept 200 absolute with re-
ference to 208 or we should go in
terms of percentage. Anad if you
assume 4 per cent increase in consu-
mer price index, perhaps your initial
instalment ay be a little more. From
Rs. 70 crores it may go up to Rs. 80
crores or Rs. 85 crores. I do not
know. Iy is a matter of computia-
tion. But in that case you can
reduce your DA instalment. Every
year every Finance Minister is hav-
ing problem with himself, because
normally he shows Rs. 300 to Rs. 40D
crores as lump sum amount. Rs. 300
or Rs. 400 crores 1s ulilised for pay-
ing 3 or 4 instalments, and ultimately
supplementary demands are neces-
sary. And it is also posing a pro-

blem 1tg the State Governments.
The moment is Central Govern-
ment releases dearness allowance

to its own employees, naturally the
oressure is mounted on the State Go-
vernments and they have no other
option put to follow suit. Therefore,
time has come, if it is necessary you
can discuss it with the Chief Minis-
ters and representatives of the em-
ployees that to some extent Govern-
ment has gone out of its way in the
sense that when the Fourth Pay Com-
mission is functioning, two interim
recommendations of their own have
been accepted, one at the initial stage
and the last was accepted in the
month of April. Therefore, it is time
for him to consider this aspect.
Lastly, Madam, 1 would like to
conclude by saying that when I  say
these things, I do not want to con-
vey the message that we have no
concern for the people We are very
much concerned. But at the same time
by merely expressing concern or me-
rely finding wrong reasons we cannot
try to find out the solution.
Somebody has said that something
about debt servicing, I think the hon.
Member is utterly mistaken. India's
creditworthiness today is very high.
Only the other day a Swiss banker
in Bombay, while addressing a lun-
cheon meeting—a very distinguished
international Swiss banker—said that
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India’s creditworthiness is very high.
And it is not a fact that our develop-
mental efforts are being wasted in
order to mcet the debt services—if I
heard his translation correcily. On
the other han.d, we have reached a
stage, particularly during the Sixth
Plan period that out of every Rs. 100
developmental expenditure an amount
Rs. 92 are coniributed by the people
of India and contribution from the
external resources was limited only
to Rs. 8 Today our debt servi-
cing is just 14 per cent of our export
earnings which, by any economic
standard, is reasonable and India has
not fallen into the debt trap. Exac-
tly this is the point which we wanted
to convey that we have not fallen into
the debt trap in our developmental
strategy. During all these years
whatever we have been able to achie-
ve we have been able to achive by
our own efforts, not through borro-
wed resources, and as a nation we
can feel proud of it.

Thank you, Madam.
THE DEPUTY CHAIRMAN:. Mr.

Nirmal Chatterjee. You have thirteen
minutes.

SHRI NIRMAL, CHATTERJEE
(West Bengal): What is the time
allotted?

THE DEPUTY CHAIRMAN: 'The
total time alloted is four hours; 2
hours and 36 minutes for the Congress
party alone. That comes {0 13 minu-
tes in your share. (Interruptions)

SHRI NIRMAL CHATTERJEE.
Madam Deputy Chairman, it is not
often nowadays that we arc educated
by our ex-Finance Minister. If not
aided by ecconomic advisers, the kind
of mistakes that onc indulges in has

stonished me. I am sorry to say
it. Even on that simple question of
8 point rise on 200 point consumer
price index, alas therc is nobody to
tell him that the salaries were also
fixed at 200 point consumer price in-

- o
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dex and every 8 point increase means

a 4 per cent increase on that 200
point. That is how these who are
getting Rs. 300 in the initial pe-

riod—Ilater on modified to Rs. 400—
are compensated by a rise of 4 per
cent which bears an exag relation-
ship as 8 points compared to 200
points. If he has not made a mis-
take, I will be shocked. I am sur-
prised that he wants to cut down the
level of Viving of those who are at
the lowest rung in Government ser-
vice.

SHRI N. K. P. SALVE (Mahara-
shira): What abou: thc unorganised
sector?

SHR] NIRMAL CHATTERJEE: I

will come to you.

SHRI N. K. P. SALVE: You come
to them, not to me.

SHRI NIRMAIL. CHATTERJEE:
I know you will iry to salvage.

THE DEPUTY CHAIRMAN. His
name is Mr. Salve.

SHRI NIRMAL CHATTERJEE. It
is not worth discussing that point.
Therefore, I will not discuss that
point, I congratulate hip for an-
othe; statement. The ex-Finance Mi-
nis'er says that it is impossible to
contain prices and he is in line with
his class brothers starting from Key-
nes, Samuelson or the latest Mr. Jha
or cven some left-wing advisers of
the Government of India. They have
admilted that it is beyond them to
have growth simultaneously with sta-
Fility in prices. I congratulate him
for his admission. That is one rea-
son why perhaps they should go.
They talk of growth with justice and
they don’t remember that it anvthing
price rise means an attack on justice.

He has expressed many concerns.
One concern is for the unorganised
sectoy and he posecs the Government
employees and the organised sector
against that unorganised sector. He

e
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has forgoiten 1o menlion the real men-
tors, the Birlas and the Tatag who arc
the major honeficiaries of this price
rise. I give you one statement.
Vhen the price rise is taking place,
with a price rise of 6 per cent, ihe
value of the shares of the giant com-
panies rise by 70 per cent. We can
understand who the heneficiaries are.
Not a word has been ylicred against
them by our ex-Finance  Dlinister
and he attacked populism. Madam,
he says—and I must congratulate him
for his choice of words a; least—that

under the present condi-
4p.M, tiong it is not possible
to have growth with sta-

bility and/or negative inflation. What
are the present conditions? We know
them. He does not know, nobody
has told him and there is nobody
now to tell him that in the case of
19th century when competitive capi-
talism was prevailing, even in  the
United States and the Uniled King-
dom prices came down at the end of
the century compared to the beginn-
ing of the century. There is nobody
to tell him that. Subsequently, as
of today, he has carefully chosen the
words—‘under the present conditions,
developing countries of his sort” What
is that sort? The sort is that towards
the end of the last century, the capi-
talist world was gripped by the mon-
opolist, and the monopolists and the
State fused together, and that is why
it is no longer possible to have a
reduction in prices simulteneously
with growth. WNobody will tell that
the 19th century was not a period
of growth either in output or for
eapitalism. Madam. I would like to
go into the statistics for a while.

THE DEPUTY CHAIRMAN:
have four minutes only.

You

SHRI NIRMAIL CHATTERJEE: I
request you to grant me some more
time Madam. I thought the ex-Fi-
nance Minister would rise to demon-
strate the monolithic nature of his
Party against the present Finance
Minister by saying, “you say that in
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your caze he prices have risen less
than in ray period.” But, no, the mono-
ik won. But let me compare the
iigures. I appreciate the receni ven-
ture of supplying this kind of sta-
tisties to the House and .o the Mcin-
bers. But let us know how to handle
them. Let us sec the figures, Only
yes'erday I collected these figures.
Between April and May of 1985 the
prices rose by 14 points. It is dis-
tressing to consider what the rele-
vance of the point ig and its connec-
tion with percentage of growth. I
am too sensible to discuss this point.
I am talking of the points. Now.
let us take the figures between April
and May, Need 1 tell the nregent Ti-
nance Minister thay this year the Bud-
get had g 16-day lag unlike in  the
previous years? Need T tell the
Finance Minister that when the Bud-
get was placed every year on the
28th or the 29th if it is g leap Yyear.
the impact of the Budget takes time
I congratulate the ex-Finance Minis-
ter for slipping into the statement
that there was a seasonal decline in
December. The rise between April
and August is the reglisation of the
impact of the Budget, the fiscal, the
financial and the changes in adminis-
tered prices. It is these which go
on operating. Is it neccessary  to
remind even Mr. Desai that the in-
puts in the production process  ave
not only material hut one of the in-
puts is also time. One of the inputs
is time. Would yon deny that? You
see the figures. You get a reduction
This year it
ig minus two. Need T tell you that
it was minus one when it was Blaced
on the 28th? Would yon denvy +hat
the Budget every vear includes an
impost in indirect taxes. Have wvou
ever seen that an imnost of an indi-
rect tax leads to a veduction in prices?
Yes. it shows a negative one. Janua-
ry_February period was full of it.

Tt is minus two this vear hecause the

Budget was delayed by 15 days.

No other explanation is necessary
and it is sufficient. The same is true,
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because it is called production pro-
cess. It is simple economics. You

understand only physics; therefore, 1
am explaining it in B.A. class econo-
mics. Production is a process which
involves consumption of time. If you
have agn impost on 100 articles. then
every unit consuming that output as
input, would have a stock from an
earlier period. When they will buy
it. it will mean input for them for
another 2 months or 3 months or 4
months and in this manner it goes on
adding to the cost of all the items in
a simple input-output matrix; matrix
belang to youy concept...

THE DEPUTY CHAIRMAN: Mr.
Chatterjee, may I remind you to con-
clude?

SHRI NIRMAJ], CHATTERJEE: 1
have not spoken so much; T would not
have said it if the ex-Finance Minis-
ter had not spoken about it. Please
grant me a few more minutes.

THE DEPUTY CHAIRMAN:
please conclude,

You

SHRI VISHWANATH PRATAP
SINGH: He nceds time also for pro-
ducing his ideas; only he is imhibjng
wrong materialg to produce his ideas.

SHRI NIRMAL CHATTERJEE:
I leave i{ to you to convince the
House, with these statistics. There-
fore, my point is that these statistics
have to be handled as carefully as
one is requested to handle glass.
Now, you go into all these statistics
that you have provided. Also ima-
gine, that you arc having an effect
after 15 days or 2 weeks. So you
should compare your index of today
or this week with the index of 2

weeks ago of lasy year. Only  that
would be a fair comparison. Even
then 1 grant you that if last  time

it was 6.9 per cent, perhaps it is 6
per cent. But may I draw your at-
tention just to another fact—and you
in your benevolent mood are prepa-
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red to accept—that this .9 per cent
difference will be explained by a
certain fall in certain commodities,
like raw jute, raw cotton, fibres and
non-food articles about which we de-
bated in this House only a few days
ago? When youy talk of the hurt with
price rise anywhere to the people of
ourr country-——which excludes in my
definition the top monopolists of the
country—this fall in price also is an
addition. It is compounded in this
manner that price-rise is hurling
them. The fall in prices is hurting
them particularly because these com-
modities are the ones which are pro-
duced by thousands and thousands
and millions of growers in the coun-
try. So this was on the questions of
statistics.

THE DEPUTY CHAIRMAN: How
much time will you take?

SHRI N. K. P. SALVE: Now he is
coming to price rise.

SHRI NIRMAL
Only five minutes.

CHATTERJEE:

THE DEPUTY CHAIRMAN: We
have to finish it within 4 hours and
there are many speakers. Let us not
raise our time.

SHRI NIRMAL CHATTERJEE: At
least, there is convention in Rajya
Sabha. ..

THE DEPUTY CHAIRMAN: No
convention; I am very strict today. 1
want to make a new convention that
we finish it in 4 hours. Please con-
clude.

SHR7 DIPEN GHOSH (West Ben-
gal): At least Government has failed
to restrict the prices; you restrict the
time.

THE DEPUTY CHAIRMAN: That
is why 1 am restricting it. -

SHRI NIRMAL CHATTERJEE:
Between you and Mr. Dipen Ghosh.
you consume my time. I will con-
clude it.
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Why is it that in this century, not
only for our country but anywhere,
no Fiance Minister, no amount of
talx of socialism—or forgetting the
talk—will do? The point is simply
this that only in the twentieth cen-
tury after 1917, after the end of the
Nincteenth  Century, once  again,
grow:h accompanied by stability in
prices had been witnessed in the so-
ciali:- world.

SHRI N. K. P. SALVE: Hear, hear.

SHRI NIRMAL CHATTERJEE:
Mr. Salve knows about this.
not know about the Chinese data. He
questioned Mr. Sathe the other day

abou- this. But he knows about this.

SHRI N. K. P. SALVE: Only thing
is that they keep it a secret.

SHRI NIRMAL CHATTERJEE:
Why 15 it so? Because of, primarily,
the. control of resources by the mono-
polists in alliance with the State. This
is true for all the countries connec-
ted with the capitalist system. The
othcr things are expressions of this
continl. In your case, you say de-
fenee is a necessity. The same is said
in the United States. Star wars is
a necessity for them. All these are
necessities. This we know. Mono-
poly capitalism does not permit you
1o mobilise resources in any other way
than by raising prices. The raising of
prices is the instrument which is
also fashioned by deficit financing. The
ex-Finance Minister, in his wisdom,
suggested that it is all wrong. The
supplementary budgets, over the de-
ficit natially assumed, do not give the
final deficit. True. He covers up, by
this statement, the other truth that
cvery year, the budget estimates were
eoxceeded in terms of defieit It s
this point, this tendency, that has to
he scen.  Cerlainly, we know about
supplementary budgets. What he said
iz elementary. He could have avoi-
ded cducating us on this. Then, we
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add up. We know, there will be re-
venue collection . We know, there will
lbe savings in other directions. We all
know that. Yes, the broad tendency
remains, thay the final accounts show
a deficit which is higher than the
budget estimates. Now, if the growth

is not adequate, if there is higher
deficit. .. ¢

.THE DEPUTY CHAIRMAN: Mr.
Nlrmgl Chatterjee, the deficit of your
time is past. Now, Mr. Sukul.

SHRI NIRMAL CHATTERJEE:
The sccond is administered prices;
the third is indirect taxes; fourth is
monopoly profits and capitalism in
its full glory, that is, black operation..

Now, is there an allcrnative? I
am concluding, Madam. Is there an
alternative? The fundamental alter-
native is, of course, if the State con-
trols all the resources in the econo-
my. And if that State is controlled

by the people in the full sense of the
term.

SHRI N. K. P. SALVE: Within a
democratic set-up? Is it?

SHRI NIRMAL CHATTERJEE::
Yes, within a democratic set-up which
will permit you to function, but not
to avoid taxes. Now, Madam, with-
in the present framework, can we do
something to mitigate? We can, He
has mentioned very kindly, forgett-
ing for a moment that this is not
populism, the strengthening of the
public distribution system. Some-
thing more can be one, even within
the framework of capitalism with you
have got. One is...(Time bell rings)

THE DEPUTY CHAIRMAN: Mr.
Chatterjee, your time is over. Any-
thing you say ‘beyond this poing will
not go on record.

SHRI NIRMAL CHATTERJEE:
Madam, I am concluding. The point
is, you try to have control on whole-
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sale trade. You try .o have control
on wholesale trade and on the mono-
polists. Then, you will see you have
a beiter comrol on prices. 1t wiil be
an expression of \his. Only if you
do this—this needs to be told—can
you have a public distribution system.
Otherwise, you will not be able to
mobilise the required amount of out-
put even for the purpose of distribu-
ting to the poor. If you want to
win, if you wany to be there, afte
the next hustings if yoy wani .0 have
the future which is different from that
of Mr. Pranab Mukherjee, 1 welcome
you to this kind of steps.

SHRI P. N. SUKUL (Uttar Pra-
desh): Madam Deputy Chairman,
there is no denying the fact that the
spiralling prices of cssential commo-
dities have badly hit our people, es-
pecially the common man. I entircly
agree with our learned  colleaguc
Shri Pranap Kumar Mukherjee who
spoke hefore me that those in  the
organised sector are somewha{ pro-
tected, hut he himself was good en-
ough to tell us that a certain section
was protected up to 80 per cent, cer-
tain section was protected up to 68
per cent and a certain section was
protected up to 20 per cent. while
others were not protected. So, even
those in the organised sector have to
face erosion in their real incomes. If
we study it and take it over a num-
ber of years, mavbe, in one particu-
lar year it is not so much, it is only
7 per cent or 10 per ceni, but over
a number of years it becomes auite
large. As regards the impact of price
rise over a few years, let us take the
case of urban non-manual workers.
The price index for urban non-manual
workers was 100 in 1960, 174 in
1070-71. 446 in 1982-83 and 540 in
Avril 1985, - : .

|The Vice-Chairman (Shri
Kumar Bansal) in the Chair]

Pawan

It means, during the last 14 years
there has been a rise of 550 per cent
in. the price index mecant for urban
non-manual workers, but have we
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been able {0 compensate them

those 14 years Ly 550 per cenl? Have
their emoluments been increased  to
five and a half times? They have
not been increased to that exten and
the result is thai all these people in
the fixed income group, in the sala-
ried class, are of course facing a lot
of difficulty hecause of the price hike.
No doub®, Madam, those in the unor-
ganised sector, their condition is still
worse.

THE VICE-CHAIRMAN (SHRI PA-
WAN KUMAR BANSAL): There is a
change here.

SHRI P. N. SUKUL: 1 am sorry, I
did not take notice of you, I am sorry.

Sir, the landless labourers, the tri-
bal pcople and lhe economically
backward people, their condition is
really bad, and cspecially that of
those living in the rural areas their
condition is still worse because cven
our public distribution system is not
able to feced them or provide them
with the necessities of life as we
want it to be. However, Sir, it is
also a fact that the recent price rise
has not been only due to the budget.
Certain things are there in the bud-
get certain levies are there in the
budget, but it is a fraction of all that.
For cxample, after the presentation
of our budget, the price of wheat sho-
wed a decline in Rajasthan, edible oils
showed decline in Haryana. Puniab.
Chandigarh and Kerala. Gram
dal ie. channa dal came down in
Meghalaya. The price of tea imme-
diately came down in West Bengal
after the budget came and the cdible
oils were steady for all practical pur-
poses. So, Sir, the main price rise
has been in sugar, in pulses, in kero-
sene and vegetables. And what is baffl-
ing indeed is that in spite of adequate
stocks of sugar in our public distri-
bhutinn system the price of sugar has
risen very high.

As regards the ra‘c of inflation, Sir,
again T will take the instance of the
last month, i.c. of 13th July and 20th
July. In 1983 the annual rate of in-
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flation was 7.2 per cent, in 1984 it
was 9.3 per cent. In 1985, it has
been 5.6%. As regards the annual
rate of inflation, on 13th July we find
it is the minimum. Similarly in the
week ending 10th, July in 1983 it was
7.7 per cent in 1984 it was 9.6 per cent
and this time it is 5.4 per cent. It
showg that within 3 week, from 14th
July to 20th July, the 5.6 per cent in-
flation came down to 5.4 per cent. It
means that there is a definite impro-
vement. Again, Sir, as the Finance
Minister has already told this House
eatlier, the rate of inflation during
April-June period has been the low-
est in the last 7 years. That is, it is
only 3.4. per cent. So as regards this
Budget and the price rise since thig
Budget. there ijs nothing wrong about
the Budgol. Rather this Budget has
been hailed by all concerned. It has
provided so many reliefs to so many
sections, so many securities in the
ryral arcas, to fthe working class
people and others; so there is no-
thing wrong with our Budget, with
vur [finandial management. But
therc ig certainly womething wrong
with the management of our distri-
bution system, It is the distribution
side of the whole tning that really
calls for our attention. Our Food and
Civil Supplieg Minister, Rao Sahib,
himself admitted in the Lok Sabha
oa 23th April 1985, when there was
a Calling Atiention Motion on price
rise in the other House, that the
price rise Was there, but it was rather
disoronortionate, According to him,
on the one hand the traders were
creating an artificial scarcity of cer-
tain, commodities, on the other hand
the State Govermments had failed to
tackle the hoarders and black-mar-
ketcers. He had assured the Ifouce
that the Centre would now be over-
vigilant after the debate. But, Sir,
I find that the Centre perhaps has not
been over-vigilant after the debate,
because the same state of affairs still
prevails and all those hurdles, obsta-
cle« and difficulties are still being
faced by the people.

Rap Sahib had also said at that time
that a second channel of supplieg was
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a must to keep the prices down. But
he had also said in the same breath
that the commodities in short supply
could not be channelised like that, If
the commodities in short supply could
not be channelised through the public
distribution system, how are they go-
ing to be channelised? What are you
going to do to cater them to the people.
And if I am not mistaken, Rao
Sahib was good enough to say at that
time that the ghopkeepers should dis-
play price-lists of different commodi-
ties along with the taxes chargeable
on the same and that the district au-
thorities should ensure that all the
shopkeepers do this, But even today
after a lapse of, say, 3 months, we
find that no shopkeeper displays such
price-lists alongwith the taxes charge-
able on the prices of those commodi-
ties. It means that virtually there
has been: no improvement
during the last 3 months, You might
have imported a few commodities to
strengthen your stocks, but that alone
is not sufficient, because all the time
you cannot go on importing. Imports
have to be there, but not for all times
to come.

Ags regards profiteers and black-mar-
keteers, for which the State Govern-
mentls or otherg are responsible, I
may tell you that we may take action
against hosrders—we can raid their
premises and find the hoarded things
and take action against them—but we
are not in a position to take action
against profiteers. You cannot prove
it; you cannot show that they have
been profiteering. that they have
amassed ‘'wealth irregularly which
they should not have. If you really
want to check profiteering there is
only one way out—the prices of all the
commodities should be fixed for the
wholesale as well as the retail mar-
ket.

For wholesale you fix the prices,
for retail also you fix the prices. Then
there will be no scope for protiteer- -
ing. It you ‘really want to stop pro-
fiteering, you have to fix the prices
at both the levels, .,
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No doubt our public distribution
system has to be strengthened, There
have to be adequale stockls in the
shops but it has also to be ensured
that the weaker seclions of the peo-
ple, al least in the rural areas, have
accesg to your shops, Today our peo-
ple in the rural areas complain that
they do not get sugar. I know of
areas where for several months the
villagers do not get sugar; they ha-
ven’t get sugar. In urban areas we
get sugar at the rate of one kg. per
unit per month. In the rural areas
they get sugar at the rate of one kg.
per card or per family. Even if that
small amount of sugar those people
are not able to get in the rural areas
because of our defective public dis-
tribution system, who is responsible
for this, Who is going to improve the
matters? So, I very humbly tell Rao
Saheb, who has only recently taken
over this Department, that there is
something basically wrong with this
Department and, therefore, apart from
adequate stock which we should have
we should also have random checks
and inspections of these stocks and
our employees should go-to the rural
people and try to have their views
jon the sulject whethar they have
been able to gel supplies from the
shops or not because what happens is
in the villages only those who are
important get these materials or,
otherwise, the materials are sold in
the black market. So, these things
we have tao ensure so that the benefits
that we want to go to the people real-
1y accrue, really trickle down, to the

. grass-roots level.

In view of the fact that about 1.5

- milljon tomneg of edible oils had to be
imported in 1984-85 and one million

tonnes of sugar has been imported in

1985 and there hag been and there is

an annual shortfall of 300 tonneg in

pulses also, we have to formulate, in

fact, such 5 policy as may ensure such

growth of those commodities ac may

be sufficient to meet the likely de-

mands at 3 future date. If we cannot

foresee that and if we cannot pro-

duce to that extent, we will have to
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go on importing things in a big way
and that will not be helpful go far as
price rise ig concerned. Then we will
not be able to contain our prices and
we will have to pay to our employees
and staff DA, this and that and all
that will faii to gatisfy them and there
will be dig:atisfaction amongst our
people, (Time-bell rings)

There are so many things to say but
the time is short. Take vegetables, for
example. It is a matter of satisfac-
tion that at least onionis and potatoes
are selling in the market at Rs. 2 per
kg Even the common man can at
least have vegetables by way of on-
ions and potatoes, About other vege-
tables, of cource, the prices gre soar-
ing high not only here but almost
everywhere. Day before yesterday I
was in Lurknow which was g haven
for vegetables. But I found that so
many vegetables are being sold in
Lucknow at the same rates as in Delhi.
Of course you cannot control vege-
tables to that extent, But what I
was going to say in that, in fact.-
immediately we chou'd have two kinds
of policies—a ghort-term policy and
a loag-lterm policy. As a short-term-
policy, of course, we have to arrange
for supplies through imvorts, we have
to strcamline the public distribution
system and. of course. have checks
on hoarders and blackmarketeers.
That should be our short-term stra-
tegy. As a long-term policy we have
to ensure adequate production to
meet the likely demands,

In the end one more thing I  will
gav, In our country we find a lot
of land lying waste on both sides of
the railway track. Except, of course,
in Kerala you wiil see that this land
ig 1ying waste throughout the country.

Thousands and thousands and mil-
lions ‘'of hectares of land is lying
waste. We can utilise it. The foreign-
ers who travel by our rails must be
marking all these things, why so mcuh
land is lying waste, Of course, in
Kerala this kind of thing is not visi-
ble there. In Kerala they grow even
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on those stretches of land. But gene-
rally we do not utilise the railway
land. My suggestion ig that the Rail-
way Departinent should either hand
over this land to the State Agricul-
tural Departments or have its own
Agricultura] Department to cultivate
on this land, if nothing else, at least
vegetables, and then we will be able
to control the priceg of vegetablea,

Thank you.

SHR] V. RAMANATHAN (Tamil
Nadu): Mr. Vice-Chairman, Sir, the
gbnormal rise in the prices of the
food products is creating a 1st of
difficulty to the common man, parti-
cularly in the rural areag anq the
unorgorised sector of the labour class
and the working class. The over-
all agricutural output in 1984-85 was
more than expected. It exceeded 156
million tonnes last year. Anyhow, the
price rise is there. The wholesale
price index in 1980-81, having 1370
as the base year was 218; in 1985
January it ag 293.8; in July, 1985 it
wag 323.4,

The consumer price index also hav.
ing 1960 as the base year, in 1980
it was 390; in 1985 it was 600. The
consumer price index is going higher
and higher. Even subsequent to the
Budget, previcusly, the rice was sel-
ling at Rs. 8 per kg, but now it is
Rs. 14. Sugar was selling at Rs.
5.50, but now the cost is Rs. 6.10
Pepper wag sold a:t Rs. 30, but now
at Rs. 60. Potato then at Re. 1,
but now at Rs. 1.50. Milk then at
Rs. 2.80, now Rs. 3.40. Like that,
there is rise in the prices of all the
essential commodities of foodgrains.

There is a very high increase in the
price of sugar. It is a very important
product. The price rise is due tO
the defective distribution policy of
the Government. It was expected
that the production of sugar would
be of the order of 60 lakh tonneg this
year. Previously, two or ¢hree years
before, we were expecting to export
sugar because our expectation was
that we will reach more than 1 lakh
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tonnes of sugar. Last year only 60
to 64 lakh tonnes of sugar wag pro-
duced. But because of the defective
distribution sysiem under which 65
per cent is to be given ag levy sugar
and 35 per cent as free sugar, out of
these 65 lakh tonnes produced. 57
per cent of sugar was taken for free

distribution, and there was a heavy
fall in the levy-sugar distribution.
Therefore, the levy sugar was not

given for proper distribution. It was
stated that there wag a heavy import
of sugar. That sugar hag not reach-
ed the distribution system in time.
Because it has not reacheq the distri-
bution system, it has not been given
to the public properly. So, there is
the heavy price rise.

Morenver, the cost of production of
all the agricultural productg is going
up higher and higher. Because the
production cost is going higher and
higher, the cost of other products is
also going high. That is why the
common man ig-not able to purchase
the agricultural products. for example,
sugar, paddy gnd other things. When
the conventional agricultural opera-
tion was going on the cost of produc-
tion was lower. Despite using the
mechanised agrieyltural implements,
the production cost is going higHer
and higher. This is very deplorable.
The agriculturists are not getting
their returns in proportion to their
expenditure, As a result of this, the
production has fallen down. Thay are
not able to get what they are expect-
ing. The production cost ig going up
and in thig process the agriculturists
and consumers are suffering. The
busin~ss community which is acting
ag a trader between the agriculturisis
and the consumers are making huge
profits by hoarding and blackmarket-
ing. The business community is s.le-
1y responsible for the price ris»

On the other day in this House, the
Food Minister has gaid that he would
take severe action against sugar fac-
tory owners if they are not going to
release the gugar for public distribu-
tion. In this connection, I would like



{Shri V. Ramanathan]
to ask the Honourable Minister: after
his gtatement in this House, how
many sugar magnates have responded?
What action he has taken against the
defaulters? The Government is not
taking any action against these mag-
nates ang that is why they are
creating this artificial scarcity. This
is one of the reasons for the price
risc. If appropriate action is taken
against these people, I think, the price
Tise can be brought under control to
some extent.

j

Thank you.

SHR] JAGESH DESAI (Maharash-
tra): Mr, Vice-Chairman, Sir, I was
hearing this debate very patiently. I
heard our hon. friend, Shri Nirmal
Chatterjee who charged the Govern-
ment. I thought he would speak
something regarding action against
hoarders ang blackmarketeers, but he
had only expressed his anger against
the Government. T also “hought he
would take Tatas and Birlas to task.
but he only want to attack the Gov-
ernment for political reasons.

Sir, today the price rise is affecting
all of us especially those who are not
in the organised sector. The kisans,
mazdoorg ang people like me and you
are affected by this price rise. Ig it
because of Jevy in the Central Budget?
It it is 0. to what extent and on what
items?

Ag regards sugar and gur %the price
rise is very steep. Is it because the
price rise in other essential commo-
dities has affecteq the sugar price?
The prices have gone up to some ex-
tent because of the levies in the bud-
get. But the major part of the price
rise ig on account of some other fac-
tors also. Just now the former
Finance Minister has alse sad that the
seasonal factor is responsible for the
price rise. I do not accept this theory
of price rise on account of seasonal
factors. Why. prices should be increase
ed because of the seasonal factors?
Do we give more priceg to the fa:mer
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give more prices to the farmers?
Sugarcane prices, have we given more
to the farmers? Has the cost of pro-
duction of sugar gone up? If it is
not so, then why sugar prices should
be allowed top go up. I never acz-
cept this theory. In a socialist so-
ciety prices cannot be determined by
the forces of supply and demand.
Supply can be curtailed by artificial
factors, by not bringing the sugar in
ithe market, by keeping the sugar in
the sugar mills, by many methods,
sugar cane supplying can be curtail-
ed and g such, the prices should be
dependent on the cost of production,
on cost and fair margin of profit
and that should determine the price
and if there is some thing wrong in
the prices, then government must
intervene, But how can the govem-
ment intervene? Sir, on s3veral
occasions ministers have pious hopes
that the kusiness community will
come round. T am happy that yes-
terday or day before yesterday, our
Civil Supply Minister told the busi-
nesmen and traders and the indus-
try to behave properly. If they
do not do it, then proper action will
be taken. But what action we can
take? As regardg the implementation
of the Essential Commodities Act, Mr
Rap Birendra Singh cannot imple-
ment jit. It is in the hands of the
state governments. Only he can give
tha direclions, He can diccuss with
the concerned ministrieg in the state
departmen4 and chalk about plan or
programme. How we can see the
prices can be under control and ac-
cording to me Sir, as far as hoarding
is concerned you can take action be-
cause the quantities are prescribed
for the whole-salcrs and retailers.
It the stock exceeds, you can 1aken
action. You can ‘arrest them. But
what about profileering? How are
you going to arrest this profiteering
what yardstick you have got? You
have nop mechani=m bv which you
can say that there ig orofiteering. You
can gav, all right, rut on the board
the prices and if someona charges
more than the prescribed vprice, he
will be arrested and action taken
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against him. What about the prices?
Therc was suggestion that you should
fix the priceg of some commodities.
I do not auree that for one reason, in
different States, different factors are
responsible for cost of production.
The cost of sugar may be higher in
Maharashtry than in U.P. Then in
Maharashtra, pulses may be more
costly than in Rajasthan, and as such,
I feel, a time has come now when
the Government must fix the margin
of profits at whole-sale, semi-whole
sale and retail level and if thig is
done, you can have negotiationg with
the traders associations, You can
have some exports and then on some
commodities of daily necessities of
life, you have to fix thig margin of
profit. If you do it. I feel, there will
_not be any hoarding. Nobody will
Jhoard because if he hoards, he will
fose his interest, He has to pay go-
.down charges and ag such, ontCe you
fix the margin of profit and if it
is sold on first come first sold basis
.at that proper margin of profit, then
"there will be no profiteering. Other
. wise, it will result in profiteering.
First of all, you can have this ex-
periment voluntarily and after that,
if the traders do not behave properly,
. bring it up statutarily. I am sure,
from my own experience in Maha-
rashtra, T can say that this can be
implemented provided we have will
Provided we have good machinery
and that we do not have good ma-
chinery and therefore we cannot do
“it, please do not say like this. Tnis is
my humble suggestion, Secondly, as
far as sugar is conCerned bitter su-
- gar, very bitter sugar. 1 have to make
_several suggestiong provided it is given
to the people at reasonable prices,
. then only it can become sweet, other-
wise, it iz a bitter sugar. I cannot
understand why portion of sugar was
sold on tenders? Why at all? Im-
ported sugar should have been chan-
nelised only through our fair price
shops at Rs. 4.40 where we are pur-
chasing at Rs. 2]-, Yesterday, the
Ministey very rightly pointed out that
if I fix the lower price, there would
have been hoardng. If it had been
fixed at 5 lower price, there would
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have been hoarding. If you had gsold
it through our public distribution
system there Wwas no question. If
this total sugar I3 channelised
through our public distribution sys-
tem then there will be more avail-
ability to the poor people and by that
method you canm reduce the price of
open sugar., I cannot, therefore, ap-
prove of gelling it in tender, Contrary
to the assumption, it will be sold for
Rs. 7, Rs. 8. So, that was the funda-
mental mistake done by the Govern-
ment and I feel in future such mis-
takes should not be committed by
the Government. Fifty thousand
tonnes may gappear a very small
quantity, but it affects the price of
sugar. So I request the honourable
Minister that in future this kind of
machinery should not be created
and it should be sold in the same
way ag edible oil and other things
are sold through our public distribu-
tion system. We have done it in the
past...(Interruption) Then you sell
it for 4.40... (Interruption) Then 1
want to scll gt the same price. In
that also you have got a margin of
profit. But you cannot sell a; lesser

-price. You cannot sold it at a lower

price than levy price.

SHRI SHANKER SINH VAGHELA:
Sugar production is the only remedy.

SHRI JAGESH DESAI: It has been
said that consumption of sugar has
gone up 2.5 times in the last four
years. The figures may be right or
wrong, But I am not logically con-
vinced about that that means 50 per
cent people cannot buy extra sugar
because they are below the poverty
line. Even of the remaining 590
per cent I don’t think more than
20 per cent can consume MoOre sugar
than others. 1 am told that the pat-
tern has changed, People who were
eating gurare now taking to sugar.
In that case, why should the price of
gur have gone up? The price of gur
has gone up by 36 per cent. In that
case gur must have been consumed
less and the price of gur should
have been lass. Then it meang that
the remaining 20 per cent, the con-
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sumption of that segment of people
who can afford to have sugar, it has
gone up by 10 times. Something is
wrong somewhere. I request the ho-
noufable Minister to inquire about
it. I feel sugar consumption in the
last four yeary cannot go up by 2%
times,

As regards money supply position,
on 26.6.1985 it was 1,08,408 crores
.and on the same date last year it
.wag 90,308 crores. That means the
increase wag 16.7 per cent. In the
last one week, that is, from 14-6-85 to
-21-6-85, it hag gone up by 675 crores,
We have to be very careful about the
-money supply. We have to see that
-ag little money is pumped in as pos-
. sible so that prices may not go up.
.And that is what I want fo tell the
Finance Minister. If every week it
,goes up by 675 crores, that is bound
to affect the prices in general We
have to take steps to check the mo-
-ney supply.

- Regarding bank credit, as on
“21-6-85 it was 49,419 croreg when it
wag 42,438 crores last year on this
date that means, the bank credit has
gone up by 18.8 per cent. 1 would
‘like to ask the honourable Minister
for what purpose this credit ig given.
Is it given on finished goods or on
mass consumption itemg or it is given
on industrial goods? I would request
the honourable Finance Minister to
‘see that no advance is given on finish-
- ed goods because, in that zase, the
finished goods will be lying in the
" godowns of the industrialists and wil]
" not come into the market and this
" will create an artificial scarcity and
then the prices will go up, So, you
" have to see that such advancesg are
~not given on finished goods. They
should be given on raw materials
. only and not on finished goods, I
. have that the Finance Minister will
give thought to this and see that this
is not done,

Now, the prices of grams are rising;
prices of besan and other mass con-
sumption ilems are going up; and the
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prices of the items of daily consump-
tion are going up. We mugt streng-
then thc public distribution gystem.
We must have mobile vang in the
remote villages. We must have mo-
bile fair price shops in the remote
villages where the poorest people live,
where the adivasig live, for whom
this is meant. so that the adivasi peo-
ple can get these goods. Not only
that. We have to exlend this system
to cover other items also, Pulses
should be given through the fair price
shops? Why not? Then, you have
wha{ you call the licensed capacity.
Why are you not allowing the licens-
ed capacity to be utilised fully? The
assets are there. You spend money on
buildings and on machinery. But you

do not aliow them to utilise their in-
stalled capacity to the full; you allow
only the sanctioned capacity, This
has to be reviewed. The units which
are producing the items meant for
public consumption should be allow-
ed to utilise their full installed capa-
city so that morc and more goods
shoud be produced. This alone will
check the prices, There are flour
mills oil mills, rice mills, cloth mills
ete. T do not know what the hitch is
in allowing them to utilise their full
licensed capacity, The full capacily of
these units should be allowed to be

utilised for production of good which
are meant for mass consumption. I
will go a step further and say one
thing: Why are you not allowing the
licensed capaCity to be utilised fully?
Suppose the licensed capacity of a

unit is ten thousand tonaes and the
expenditure or the cost is one lakh of
rupees, It means that the cost comes
to ten rupees per tonne, But, if you
allow only 50 per cent of the capacity
to be utilised, then the cost will go up
by a hundred per cent. So, if you
want to reduce the cost of production.
you must allow them to utilise their
licensed capacity to the full. Now it
is not merely the Finance Minister or
the Civil Supplies Minister who is re-
sponsible for thir, but it is the whole
system, It ig the State Governments
who have to implement this. There-
fore, I would urge upon the Food and
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Civil Supplies Minister to call 5 me-
eting of the State Chief Ministers or
the Civil Supplies Minisier of the
States and chak out a plan and a
method by which the seasona) factors
are not allowed to come in and affect
the consumers gnd also tp see that
those who take advantage of the sea-
sona] factors are brought to book,

With these words, Sir, I would end
my gpeech,

Thank you,

THE VICE-CHAIRMAN (SHRI PA-
WAN KUMAR BANSAL): Yes, Mr.
Gurupadaswamy.,

SHRI M. S. GURUPADASWAMY:
Mr. Vice-Chairman, Sir, when Shri
Pranah Mukherjee spoke, I had feel-
ing that he must have been suffering
from the hangover of his past dayg.
He proceeded on a beaten track and
he spoke as expected by all of us. I
congratulate my friend, the Finance
Minister, Shri V, P. Singh, that he
ig rather fortunate that he at least has
got a Man Friday to defend him. Mr.
Pranap Mukherjee said that there is
nothing wrong with the policies of the
Government, He said there was no-

thing wrong with developmental
policies. He said  there was
nothing wrong in allocations. He

also said that there was nothing wrong
in inflation. Now I am wondering
what is wrong? If everything is right,
nothing is wrong, then why are the
prices rising relently? There is an
upsurge and a general hike in the
prices of all commodities. If there is
nothing wrong, why is this pheno-
menon happening.

Since the time is very short, Mr,
Vice-Chairman, I would like to give
to my hon. freind, Mr. V. P. Singh,
a few figures, because figures have
their own story to tell. because he is
fond of figures: though T am not very
much enamoured of figures, But
still the figures, T think. on this oc-
casion will reveal more than what
I say about the truth, ugly truth. I
am not just talking of rise in
prices during the las+ three or four
months because 7 know that the Mi-
nister will say prices have risen be-
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cause of seasonal fluctuations, 1 do
not want to hear a seasonal reply
to my argument. I would like to
give, iherefore, a few figures for the
benefit of the House and for the
benefi; of my hon. friend, the Finance
Minister, so that he may ponder over
these figures and hc may come to
his own conclusion.

Mr. Vice-Chairman, I go back to
the year 1949, I give these figures
because there is also no time for argu-
ment. If you take 1949 as the base
year, the rise in the general price
level in the year 1961 was 126, In the
Year 1984 the price rise waz 700
the general price index. If you take
the food index, in 1961 the price rise
was 126 compared to 100 in 1949 In
1984 it was 699. If you come down
to February 1985 the general price
rise was 711 and the rise in food was
694. If you take 1960-61 as the hase
year, the general level of price rose
to 104 in 1961, In the year 1984 it
wag 576. If you take the food index,
in the year 1961 it was 109. It rose
to 604 in 1984. If you take Feh-
ruary 1885, the general price index
was 585 and food index was 600.
Then, take the money supply. If

you take 1960-61 ag the base
5 P.M, year, the money supply intae
vear 1961-62 wag 103.3 per

cent. In the year 1983-84 it
was 11405 per cent. What is
the picture of the real national

income? In the year 1960.61. it
was 100 and in the year 1983-84 it
was 222. Take prices. It was 100 in
1960-61 according to this tabulation.
In the year 1983-84 it was 511.9. The
index of national income, taking 1960-
61 as the base year as 100, was 529.3
in the vear 1984-85. It means that
during these years the money supply
increased by 11.2 per cent per annum.
The national income in the whole
period has increased ai the rate of
3.5 per cent. The increase in prices
all these years is 7.4 per cent, This
is ahother set ot figures T am giving
you.

Now our friends have referred to
the recent trends in prices. There
has heen an upsurge in the prices of



Discussion under

89

[Shri M. S. Gurupadaswamy]

commodities during the last few
months alter the budge{ was passed.
In all the three groups of commodi-
ties, manufactured, fuel and primary
things there has been an increase of
prices without exception. There has
been a price increase of 4.2 per cent
compared to the same period last
year. If you take 1984 and 1985 to-
gether, both the years ending May,
then the increase will be 14 per cent.
As I said, the increase of prices dur-
ing this short period has been 4.2 per
cent more than that of last year en-
ding June. That is the rise last year
ending June was 3.3 per cent. It is
4.2 per cent now. The liquidity build-
up for the economy between March
1985 and the 3rd week of June 1985,
ie. morey supply, is about 5 per cent.
There has been a spurt in prices or
hike in prices in almost all the com-
modities and particularly in the es-
sential commodities. My friend was
quoting vegetables and fruits, There
has been an abnormal rise of prices
of vegetables and fruits. I think it
is 36 per cent or so. It may be due
to exports or whatever it is. (Time
bell rings)

There has been a general irend of
rise in prices all these years. It is
not merely a seasonal fluctuation.
Perhaps, you will find after the end
of this vear that the same pattern of
price rise is being kept up. There
are three or four reasons for this
price rise, according to me. I have
no time to develop my argument.
One is colossal deficit financing which
has been resorted to by the Govern-
ment. For the last seven years, we
are having revenue deficit. As my
friend Mr. Pranab Mukherjee has
said, the whole development process
depends upon borrowed money today.
And all our savings had been eaten
away. Even for our day-to-day ex-
pendituré. for our maintenance expen-
diture, we have to borrow money be-
cause there is a revenue deficit. The
Government- development expenditure
has been however kept up throughout
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at a particular level. Non-developmen-
tal expenditure also is not rising very
high. I concede that. But the more
disturbing aspect is that there is an
increased resor{ to deficif financing.
There has been deficit financing last
year to the extent of Rs. 3000 and odd
crores. This year the deficit will be
nearly Rs. 5000 crores. How can we
say that economy will absorb it? This
is one of the factors for general rise
in prices. The second factor is that
there has been an all-round tax in-
crease, particularly in indirect taxat-
ion. We are giving relief to direct
taxation. My friend, Mr. Vishwanath
Pratap Singh has given more money
to the rich people to purchase. Relief
has been given only to the affluent
class. Direct taxes have been reduc-
ced. In other words, more money is
in the hands of the rich people, whe-
reas there has been a general increase
of indirect taxes on all commodities.
Besides, there has been an increase
in transportation cost. (Time  bell
rings) I am coming to the last two
or three points. I will finish. I am
conscious of the time. That is why.
I am cutting short my speech, other- .
wise I would have elaborated the
whole thing. So, the reckless increase
in indirect taxation on all sorts of
commodities is another reason for the
price rise. The third reason is that
the administered prices have been
increased, hiked without rhyme or
reason to cover up the inefficiency of
the public sector. Public sector has
proved to be g drag, a burden on our
economy. With a view to save the
public sector and to cover up ineffi-
ciency there, the Finance Minister has
resorted to a hike in the prices of the
public sector commodilies, This is
another reason for the price rise. The
fourth reason is the mal-distribution
of commodities, as has been referred
to hv many hon. Members. The distri-
bution system is hopeless, ineffectual,
corrupty weak and  inefficient.
We have been having  this dis-
tribution system for so many years.
for the last 40 years since the War
began. Even today it is not stream- _
lined, it is not perfect. People are. |
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not getting the essential commoditie-
through the distribution system. This
is another reason why there is price
increase. The last reason is misdirec-
tion and mis-application of funds. As
a result of this, capital-input ratio
is rising very high. You should tell
me the latest figure of the capital and
input and output ratio. My informa-
tion is, it is somewhere 1:5. Nowhere
in the world, the input-output ratio
is so alarmingly large and dispro-
portionate as it is in India today. In
Western countries, this ratio if 1:2; it
does not exceed. This shows gross
inefficiency on the part of the Finance
Ministry and administration. I say it
is because of the ‘bungling of this
Government, because of the policies
of the Government that there has
been price rise and hike in prices.
My friend, Mr. Pranab Mukherjee
said that there is nothing wrong in
the policies and strategy. The big-
gost devil is the Government, the Go-
vernment policies, its handling of the
economy. The whole economy is in
doledrums, in a chaotic stage. I am
afraid, we are going to end up by the
the turn of the century poorer than
we are. As it is today, within &
short time of 4 months— you take
the statistics— ten million people
have gone below the poverty line as
a result of this price rise. Therefore,
Mr. Vice-Chairman, 1 would not say
much; you have no time; 1 have no
time; and you don’t give me time..

THE VICE-CHAIRMAN (SHRI PA-
WAN KUMAR BANSAL): You have
taken 18 minutes.

SHRI M. S. GURUPADASWAMY:
Even hig man Friday cannot save him
from his predicament.

THE VICE-CHAIRMAN (SHRI PA-
WAN KUMAR BANSAL): Shri Jacob.

w qf@amrfwﬁqfam (gfeztror)
A-A47AT  qIEH, WU =rrrr an
faegmr 33r faar ar 4 wa 2

FaaawIy (S guT TR a.'ma) :
IIHr AT FOfAT, TAAT AT
FATAT § !
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Let him continue; AI will let you

know.

o afermz feg afaw @
Tfem At Tt gm? ardi S wred {ear
awr € f¥ oo o & s v
THq g, ar ar 99 fgam @

gquarser (i 9aR s mT aiaw):
TE MG AT T AW WTIHT
qaw g @ TG WAT |

= wf@amz fvrg wies : & 4%
T—ag feree AW g’r ar -§-§ g

S

Saavmsae: (o taw ST mm)

oF wWiadm ®eeg : g e

Wy AY Y @ &

_ wamwmw (ot daEm atew)
Tt qrff ®Y T ¥ AW AG &, ;9N
TQFT ATH =r€r' 2 !

=it Aferae Tag wﬁm 7,
fa'err?f enm 47 |

gaawa (st gawRwR imm)

Wi%«mw;’rmﬁaﬁ‘ramqm

ferez od 3 rm'cr T A, i1

g\ " T2 1R T Hran
< . .

ot wfeunt fag afaw : werme
Wt F@ A, 3HEE AR qi o
A&t 7 fe oza¥ ot wrg mE Ay
A% ¥ Aoy € | w9y Woal
qEf F oS g, wfE ag ...

YA UE : (A1 GaT THIT ATETH)
i Twme wmwatm wm faw ®
g g
The names are given only for the
purpose of raising the  discussion.
This has been done,

bomo e »
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oy afeaare fag wlaw S
¥T T A G FO AN AL

IuaAwas (st Taw R AET)
aff #T oS ¥ S faee =k §
g wear AW g g

Now Please let him speak.

st wieeme fog wiws @ @@
FANSHT & S Fr ... (sWEXEA)
ag fagy fpar § ot 1 I ¥
frar g a1 1 ... (S@EUR)

SHRI M .M. JACOB (Kerala): Mr.
Vice-Chairman, already my time is
lost by two minutes,

Till 1 listened to Mr. Gurupada-
swamy, 1 never thought thag I will
confine to the immediate necessary of
price management. ..

SHRI M. S. GURUPADASWAMY:
Because Mr. Pranab Mukherjee drag-
ged me to that.

SHRI M. M. JACOB: Mr. Gurupada-
swamy was Very emphatic and very
forceful in presenting the case that
price rise everywhere, all over in our
country, is due to fiscal policieg and
the policies in the budgetting. Sir, I
w: y thinking of the pre-budget days
and present months regarding several
commodities. It is a fact that prices
of fruits and vegetables or gur and
sugar have gone up by almost 71 per
cent. But at the same time, for ex-
ample, take the case of coconut oil;
the price of coconut oil has crashed;
price of jute has crashed and if you
want statistics, there are figures
of several non-food articles and cer-
tain other items which have not
shown any increase in price; on
the contrary, their price has shown
some decline and decrease. But
Sir, it is not a fat that the Bud-
get h2s been the instrument which is
responsible for the rise in prices, at
this moment, There are various other
factors also resnonsible for the slight
variation in the price structure, I
do net dexy the fact that there has
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been rise in prices in the case of some
commodities at thig time. We arp 2ll
concerned about the price increase.
But when we talk about the whole-
sale price index moving up, 4.2 per
cent ag he put it and 4.5 per cent as
per some others, we should also take
into account the fact that it was 6.3
per cent last year during the corres-
ponding period. Sir, there is an old
saying. Man is so constituted—this
is about human nature in general—
ag to see what !s wrong with a new
thing. The Finance Minister presen-
ted a new fiscal policy and a new stra-
tegy. Say not what is right. To verify
this, you have but to submit the new
idea to a committee. They will oblite-
rate 90 per cent of the rightness for
the sake of 10 per cent of wrongness.
This ig human nature.

Now, here, we should not also for-
get that the wheat price ig steady.
The rice price ig manageable. We
have been able tg contain the prices
to a manageable extent. The same
is the case with regard to inflationary
rate. Last year, the inflation was 9.6
per cent increase. This year, it is
5.54 per cent taking the last figure,
as on 20th July. I am not wasting
the time of the House bhecause the
time constraint ig there. I am cons-
cious about it. I was ohly saying
that when we look at tRe overall sit-
ualion, we have fo lTook into fhe other
factors, various other fronts, in regard
*o price management.

Sir, I agree with some of my colle-
agues that we have to emphasise
more on the public distribution sys-
tem. It is also a fact that the Céntre
alone or the Minister of Civil Supplies
alone cannot manage the public dis-
tribution system and the price situa-
tion. We need the co-operation of
t}_1e States and various other agen-
cies. In this connection, I would like
to point out that the purchasing capa-
city of the people in the rurdl areas
hag also gone up ag a result of the
IRDP and NREP programmes, The
demands of the people wko Hhave
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.some above the poverty line are also
more today and they also contribute
towards the increased demand, in re-
sard to the various commodities which
are available. 1 do not deny the fact
that the production of sugar has gone
down gubstantially now. We have
to go deeply into it and do something
drastic about it. In regard to varioug
other commodities, where production
hag increased, there is shortage be-
.cause of “he increased demand for
these commodities.

. I now come to the question of im-
port and subsidy on foodgraing, I am
- not going to elaborate on this by giv-
T ing the figures. We had 1o import one
- million, tonnes of sugar, We had fo
-import 1.5 million tonnes of ediMe
oils. Thig ig all fact. We have to
give subsidy on foodgrains. This is
also a fact. Bui my fear is this.
" When we spengd that much money for
the import, you will have to take into
account the money taken from the
" financial institutions and also the high
interest rates on this. Therefore, we
. should give gerioug thought to this
and see that imports are reduced to
the minimum. Thig means, we have
" to increase the production in thHe
country. - g, s3n " -
When we talk of prices and distri-
bution, the major problem is in re-
gard to infrastructure. I am not
going to take the time of the House
by describing infrastructure. Sir,
the distribution system is defective in
certain Stmtes. There is no easy ac-
cessibility to the remote villages. Un-
less you have good roads, all-weather
roads, it is not possible for ug to reach
the villages at the right moment.
Therefore, infrastructure is the major
constraint in regard to prices and the
distribution of essential commodities.
We should give serious thought to
thig aspect.

Sir, we take hard decisions, very
serioug decisions. But are we analys-
ing the fact that these decisionz are
implemented right below? Have Wwe
given thought to the role played by

L
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the hoarders, profiteers ang black-

marketeers? Are we dealing firmly
with the hoarders and blackmarke-
teers? For this the State Govern-

mentg have to come forward in a bhig
way. In whichever State the State
Government came in 3z large way to
tackle the problem of hoarders and
profiteers, you find the price structure
was able to be containeq within
manageable limits.

Sir, the bureaucracy and the busi-
nesg class also has to adjust to the
new challenges, “g the new situation.
The Finance Minister hag come Wwith
a new strategy and g new fiscal policy.
Fram hig fiscal policy he o¥pected
that the cut in excise duty, customs
relief and tax cut, all will increase
the productivity and production in
this couniry and alsp the bureaucracy
will rise to the occasion to see that
maximum attention ig paid to various
fieldg connected with this. At this
point of time ! réemember about the
In Japan
when the ojl price went high or the
diesel price went high, they saw to
it that the consumption of oil was
restricted by the industrialf®® them-
selves. They decided that e con-
sumption of o0il has to be restrained.
In this country also if you do not Tes-
pond to certain challenges, you cannot
blame the Governmenf right now for
everything that is happening. You
cannot say that only the Government,
not you, are responsible for every-
thing that iz taking place in this
country. What I mean to say Iis
the bureaucracy and tBe businesg class
hag to adjust themselveg to the new
philosophy and style of functioning.
The time lag between the decision-
taking and the streamlining is another
factor. The decision is taken, but
has it been streamlined, is it reaching
the lower strata? What is the mee-
hanism, what is the instrument for
you to see that the decision ig come
municated right down the Ilowest
strata? That also is an important
factor,

Transportation cost, as Mr. Guru-
padaswamy hag mentioned, i also a
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factor, but when there is 10 per cent
hike in the transportation cost there
is 15 per cent hike in the price of the
goods immediately because this is a
normal phenomenon. When there is
a marginal increase in ohe area, you
will find gigantic, proportionately
more, increase in the price of the
commodity goods. That is a fact.

Coming to the distribution system,
1 am not going to gay everything at
-this time because of the time factor,
but I woulq like to sa@y one or two
points which are essential. We have
to have a very effective distribution
system. There ig no point in plaming
anybody for the lapses and lapses in
distribution system. We have to
streamline the system very seriously.
There must be a fair price shop in
every village and where it js not pos-
sible to have a fair price shop or a
‘ration shop immediately, let us think
-of erecting shamianas in manageable
areas and see that the Super Buzar
rushed the itemg in a haphazard man.
ner at least, so thay the people can
buy things immediately. The short-
cuts are there. Mobile shopg can be
there. Many other methods can be
thought of to see that the goods ré-
ached the villages. The sugar ‘was
imported, but it did not reach ~ the
villages. Why? So, the pfice went
high. Some sort of shortcuts will
have to be found out. Regarding
Kerala many of the members were
mentioning about the management of
civil supply ang the distribution sys-
vem. The very same Civil Supply
Minister is here. But then you have
to work on an emergenty basis. You
erect temporary sheds, open new shopg
wherever it ig vulnerable, where poor
people, Harijans and Adivasis are
found in larger numbers. In this
way you will find how your system
works beyond your expectations.

Then, Sir, vigilance committees have
to be formed wherever possible. No
trader ig displaying the prices of the
commoditie; in spite of the Tepeated
warning and statements from the
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Ministers at the Centre. Price vigi-
lance committees have top be constitu-
ted. They must see that the shops
and traders are exhibiting the price
lists. Also tax rates etc. have to
be exhibited. Similarly. the TV,
the radip in each State, the All India
Radio and the television network can
bring out, wherever it is available,
the price structure. Price of different
commodities can be declared so that
people can know what the real price
of a commodity is existing in gne place
and what the price is being charged a%
another place. Let them know what
ig the price of rice in a particular area
is and what is the price of rice in
another area. If there is disparity
you have every right to go and find
out where the lapse hag occurred in
the system, who hag faltered who is
the defaulter, who is the hoatder and
profiteer. So, vigilance committee
can go a long way to #nd out the
hoarderg and profiteers. Governnient
officers may not be able to tackle the
problem successfully because the bu-
reaucracy is not ¢tuned to go to that
extent, to that level though the
Finance Minister is trying to do cer-
tain things. Though there are many
other things connected with this, at
this moment I do not want to take the
time of the House to mention these.
At this time, because the situation is
serious, we have to see that the dis-
tribution of commodities is stream-
lined immediately, without any delay.
There is no point in cursing the
Budget because if the Budget i at
fault, i* should have affected every
thing and not partially sugar, gur,
fruits ang vegetables. Thank you,
Sir. . -

THE VICE-CHAIRMAN (SHRI
PAWAN KUMAR BANSAL): The
debate would be replied to by Rao
Singh. Now Mr. V. P.
Singh will intervene.

Birendra

SHRI < VISHWANATH PRATAP
SINGH: Mr. Vice-Chairman, Sir, I

. will not go much into generalities.



249 Discussion under

SHRI SHANKER SINH VAGHE-

.'LA: Is the Minister replying to the
debate?
SHRI VISHWANATH PRATAP

SINGH: No, I am intervening. The
Food and Civil Supplies Minister will
be finally replying to the debate.

I will not. go much into statistics.
Much has been said. Shri Gurupada-
swamy quoted a lot of figures. He
said thaty he was not interested in
figures. but he quoted much ot fthe
figures. How far hig interest extends
to figures, I do not know.

SHRI M. S. GURUPADASWAMY:
Becasue I thought you are.

SHRI VISHWANATH PRATAP
SINGH: 1 do not have to argue much
because thege indices, these ffgureg do
have their limitations. They are yse-
ful for assessing macro variables,
how they have behaved, like the
wholesale price index, consumer price
index, but not to measure the family
budget. If we are %o analyse the
impact of taxes, the impact of money
supply, the impact of deficits, they
are useful indices which can help us
in analysing ang diagnosing what is
going wrong. or are we on the right
rath, but i we come to running a
family budget, I do not think %they are
useful. 1 do not need a debate on
tihs. My wife is enough to tell me
at the breakfast table. She does go
to the market sha does produce the
receipt for sugar.

SHRI M. S. GURUPADASWAMY:
At least your wife is educated.

SHRI VISHWANATH PRATAP
SINGH): She is on your side. When
you are debating the family budget
and the common man’s plight I do not
disassociate myself. I myself have a
family and run it. (Interrupiirny I
-am going by that. But on the floor
of the House, because this is too seri-
ous a malter, it is not a question of
_scoring a point from the Government
side or the opposition side. The fal-
lacy of all these figures ig when it

- -
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comes to trying to analyse a common
man’s plight. While in certain items
the prices may have gone up, in
other they have come down and the
wholesale price index will show noz-
malcy. While there may be problem
on both sides—i.e. sections of the
population who are affecteq by some
items of price rise may he in trouble
and also those sections of the society
where prices have come down, they
also may be in trouble, the two trou-
bleg can neutralise each other and the
wholesale price index can be okay.
So for finding answers for those sec-
tions of the people who are either
being affected by the items of high
price rise or those of low prices, be-
cause no household family goeg and
buys the whole market, the wholesale
price index is faulty. But they do
buy certain things and certainly if
sugar price has gone up, T cannot tell
my wife “you buy Jute and balance
your family budget”. It is not inter-
changeable. But for macro parame-
ters. these indices are useful. But I
will come to that later. Now let us
confine ourselve o0 the problem of the
common man and let ug apply our
mind to what we can do with it and
what we shoulg do.

So it is that fruit, vegetable, sugar
and gur, rice slightly, milk, egg. fish
and meat and some varieties of pul-
ses have gone up, while there is a fall
in raw cotton raw jute coffee and mus-
tard oil. There is a problem on that
side also which I do not want to mini-
mise. But let us see what we can do.
These two group—the sugar and
gur group plus the vegetable and fruit
group—constitute two-thirds of the
contribution to the price rise. Now
it has been stated, and it is known,
that so far as sugar is concerned, our
consumption hag gone up to about 83 .
lakh tonneg while the production is
about 62 lakh tonnes. Now this is the
basie, core, economic situation so far
as sugar is concerned. For correcting
thig of course we should have long-
term strategies ang that ig the real
answer. But the short-tarm answer
is three-fold: increase of supplies
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immediately, improving the distribu-
tion system. dehoarding if there is
hoarding at any level of profiteering.
We have tried to do this. Import is
there. But I do not say import is a
long-term solution, Imports in such
matters is like taking Crocin: It does
not cure *he disease but at the" fo-
ment it relieves head-ache or fever.
The long-term answer is production,
Sometimes there is conflict between
short term measureg and long-term
Temedies. Sometimes, taking too
‘much of Aspro, we are told weakens
the hear: or does something like that.
So, we shoulg be careful on short-
term measureg also. But what can we
do immediately?  Because the com-
mon man is being affected, weé have
imported sugar. So far as sugar is
concerned. we have stocks enough to
face the situation, and the Food and
Civil Supplies Minister has taken
initiative ang States which werea slack
in picking up earlicr have now start-
ed picking up and, I am sure, with his
efforts we will be able to meet this
situation. Sp "ar ag hoarding is con-
cerned, by and large, it is an essential
commodities and the Food and Civil
Supplies Minister doesn’t have any
mechanism with him. He has been
telling me to permit him to have
some Cell and if he sets it up T am
agreeable to it. Adniinis-
tration of essential commodities is,
by and large, with the State Govern-
ments and that iz where action has
to be taken. But certainly. wherever
there is any tax evasion, etc.; We are
not going to spare any if them. So.
on these three counts we are taking
action with regarg to this and 1 hope
that before this House riseg thers will
be the impaet of Government action
‘on sugar prices,

Regarding fruits and vegetables, it
is also contributing %o the price rise,
but look at what the options are.
They are not hoarded s such and
‘so there is no question of dehoarding.
You cannot possibly augment supplies
"within a short time either by imports
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or a grow more vegetables campaign
0 be effective within 10, 15 or 30
days. What we can do with limited
management is to have some super
markets or some other alterna'ive
supply centres in some metropolitan
towns and organize them, and that is
really what we have got in
vegetables, etc. But vegetables have
a seasonal pature. Some crops are
going down and monsoon crops have
vet to come. This always happens in
a cycle. Of course, I know, by and
large, for the poor man,s consumption
the vegetables that are there are oni-
ons and potatoes. Certainly if we go
to buy tomatoes—which is a winler
corp—we will be in diffculty bit
I hope. as the cropg grow the vege-
table situation will cease as it does
every year.

So far as foodgrains arg concerned,
we have surplus stocks, I do not have
to say that there wag a marginal fall
in wheat prices and they are gtable.

SHRI . KALPNATH RAI (Ultar
Pradesh): Edible oils?

SHRI VISHWANATH PRATAP
SINGH: In eddible oils also there has
been g little decline compared to last
year; they are not high.

Cotton a'so. On that side there is
stabjlity, We have exported long-
staple cotton, imported medium, and
there is stability on that side.

About -tea, there is no reasrn why
there is still a discrepancy between
the auction price and the retail price.
I am told, the benefit of the fall in the
auction price of tea has not reached
the consumers. We, on our side, are
talking with the tea producers and
sellers and manufacturers on the ge-
tion taken about that.

.Cloth hag been fairly stable, rela-
tively stable more than all these.

Coming %o these individual items,
we see that in the price of cloth, that
of edible oil and that of wheat, when
there is fairly stability, sugar and
vegetables and frujt group is the main
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thing. That is why, I say we have
confidence. When I say that monsoon
is a major factor-of course every
Finance Minister has to say it—it is
because it is the truth. We find that if
the monsoon fails, drought is there,
ang everying goes awry. But if the
monsoon goes well, then, there is
strength in the economy. There are
four or five itemg which pull the
prices. One is the foodgrains. The
other is the vegetable oil. The third
is cotton. The fourth is sugar and its
group. If we see these, the horses
which pull the prices, are leaderg in
it.- On food, we are comfortable. We
are exporting. There 1is surplus.
About the edible oil, again we are in
a comfortable position, About the
raw cotlon, that is alsp within control.
So. that really leaves the fourth fac-
tor, sugar, and +hat, we can take care
of by imports and rcaching it to the
people. So, there has to be confi-
dence. It is not a hopeless situation.
and it can he controlled. That is the
strength.

Now coming to a little theoritical
side of it, the Buget, the deficit, the
imposts and the money supply and its
total impact, here I must say, the
facts and figures are relevant because
when you are talking of deficit, deficit
is not describing the price o any
particular commodity, It wiil have a
general impact on all prices. And
that is the true measure. When we
come to the whelesale price index or
the consumer price index, let us see
whether all these factors which have
been mentioned by the hon. Mom-
bers from the Opposition benches,
had an impact which is disastrous or
out of control. Looking to the consu-
mer price index, if we see the five

years, 1980-81, 1981-82. 1982-83,
1983-84 and the period January-
March, this quarter, we find that in

1980 there wag a drop of 1 point. In
1981 there was a rise of 12 points. In
-1982 there was a drop of 3 points. In
1983 there was rise of 5 points. in
1934 there was a drop of 1 point. And
in 1985 there was a drop of 2 points.
So, this is quite in order. Thig is
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nothing compared to what hag hap-
pened in the previoug years. There
is a drop of two points. I am not
taking any credit because this ig the
usual pattern during this time, In
April-June quarter. In 1980 there is
a rise of 13 points. In 1981 there is
a tise of 19 points. In 1982 there is
31 points. In 1984, rise of 16 points.
We have got April-May figures only

in 1985. The June figure has yet to
come. In 1985 there ig rise of 14
points. So, “hat has also fallen in the

same order, that of the previous years.

The wholesale Dprice index, of
course, I do not have to repeat. I
have got today figures up to the

20th  July. The inflation as on
the 20th July is 5.4 per cent
compared to 9.6 per cent in 193k

and 7.7 per cent in 1983, Even il we
take the inflalion because that is
relevant to what has happened pre-
vionsly, that is a mathematical ratio
that comeg into it. If we see the gross
increase in the wholesale price index
starting from the financial year up to
the 20th July, then, in 1984-85 the rise
in the wholesale price index is 4.9 per
cent. Last year it has been 6.9; the
previous year 5.5: earlier than %hat
5.3; 1981-82, 6.2; 1980-81, 12.1. and
1879-60, 11.5. So we can see in seven
years the wholesale price index bet-
ween 1st April to 20th July is the
lowest. So thig is the indicator of
the various variables that have been
mentioned by some hon. Members
about the deficit imports, the indireet
taxes and all these things. This is
the aggregale picture. So the aggre-
gale picture is within the manageable
limits. There need not be any alarm
on that side.

Now, I want to reply to some of the
specific points raised by some hon.
Members. Shri Nirmal Chatterjee
gave his concepts of how to manage
it and he hag nufortunately the fra-
mework of managing the economy
which is slightly different from ours.
We cannot say that we are going fo
adopt his fromework or total State
control on all factors of produe-
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tion. We have a bixed economy wi-
thin which we have {0 manage our
economy.

When Shri Pranab Mukhrjee men-
tioned about the inflation in develop-
ped countries and the developing
countries, he attacked him. May I
inform him the inflation rate which
is there in the neighbouring develo-
ping countries. In developing coun-
tries the inflation rate was presently
34.8 per cent. In 1983 it was 33.0 per-
cent and in 1984 it was 37.7 per cent.
If you compare what the develeping
countrieg are facing and how India is
managing its economy with single
digit inflationary rate. I think, we
should give the credit to the country
for its management. I am not com-
paring with the Western couniries.
In spite of their monetary policies to
control inflation many of them are
having double digit inflationary rate,
of course not to say about t'ic Latin
American countries, where inflation
rate is 113 per cent. Those examples
I will not quote .

SHRI M. S. GURUPADASWAMY:
What jis the per capita income in thosc
countries to which you referred?

SHRI VISHWANATH PRATAP
SINGH: That relates to the price in-
dices and inflation therein. So in their
economy the rate of inflation is pro-
portionate.

'

Now, a point was made about the
deficit-financing and about another
supplementary budget that is going
to come which will add more to the
deficit, Our deficit has to be related
to our GNP and also previous money
supply. I do not advocate for large
money supply. That is nhot a good
thing. But we have to do it, otherwise
it will tighten our developmental
work and problems like unemplov-
ment can arise. But with moderate
rate the deficit and the inflationary
impact bears the ratio to the money
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already in the system. It is not a ross
figure last year and this year. How
much it has gone up? What ratio it
bears to the total money flowing in
this system? How much it is adding.
What wil] be the rationality of the
impact? The point made of course, is
very clear.

We have seen in the previoug years
that the initial deficif and supplemen-
tary demands that come. the deficit
do not add together totally. Shri
Gurupadaswamy has also said that it
is a known figure and resourceg are
also there. There is a flow back.
From the Government spending there
ig a flow back in the form of revenes.
In the corporate sector the public
sector unitg pay 52 per cent of the
corporate taxes. It is a flow back again.
Shri Gurupadaswamy has alsp said
that more money has been gi' 'n to
rich. I think there cannot be a greater
myth than that. It ig not only a
myth, I am using the word myth be-
cause T want to be mild I am tell-
ing the vealities. Let ug face it.
The +*otal given in personal tax or
direct taxes that have been given
aprt from interest tax which is given
to the banks and the individual is not
benefited by it but the bankg are bene-
fited by it. It ig about Rs. 200 crores.
Out of direct tax revenue of about
5,000 crores, out of this, 200 crores,
the first income group gets the benefit
of 50 crores. The next income group
gets the benefit of 20 crores. So, 70
crores goes to the first and secong in-
come group brackets, (Interruptions)

SHRI NIRMAL CHATTERJEE:
What is the psychology behind it?

SHRI VISHWANATH PRATAP
SINGH: First I am coming to what
is quantised. Then, I will come to
psychology also.

AT

SHRI CHATURANAN MISHRA:
Who have gained througp this price
rise? :

SHRI NIRMAL  CHATTERJEE:
How many are in the second group
and how many are in the top group?
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SHR] VISHWANATH PRATAP
SINGH: Just one minute. My mis-
fortune is that when figureg are float-
ed from that side, they are attractive
but when I quote the figures, they are
ugly. So out of 200 crores, 70 crores
goirig to the lowest income brackets.
130 crores out of a base of 5,000 croreg
being distributed . to the rest of the
income groups is called 5 hig give
away ang remember, in this Budget,
from the corporate sector, I have
tdken a credit of 250 crores. There
Is no give away on the corporate sec-
tor and where is the give away? In
the case of indirect taxeg whicp s
being criticised so much that we have
rajsed on the indirect taxes but it is
forgotten that on fertilizer projects,
the custom duty has been reduced
Irom 65 per cent to zerg per ceit on
power project from 65 per cent to
25 per cent and on wood and wood
pulp to zero per cent custom duty on
many electronic items has alsoc been
reduced. Now, thesz are the basic
inputs in infrastruclure i.e. power
and fertilizer, Now, our options were
we could take revenue out of them
but later this total cost of investment
would have gone up resuylting in pro-
minent cost push into the product
price rise. You have one option or
you do not take the revenue jn one
time, Make the investment in these
sectors cheaper and long time. You
have lower cost of the product and
also you raise again revenue by your
cxcise and your revenues on the taxes
which is a long term benefit, We have
adopted this route and this is the cor-
rect route because this js the only
way which is right. I do not want to
have third discussion on the Budget
but the points were raised and I will
try to be short. What arc our options
Deficit is what? It is your tolal re-
sources minus expenditure. Now if you
want to reduce, either raise your re-
sources or reduce your expenditure or
do both. Only then you can get your
deficit. On raising the rcsources on
the proportion of taxes which have
come to your GNP, you are reaching
certain limit or your option on this
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by buoyancy, by growth of the
economy by which you can get more
revenue. Well. that is the course which
we have adopted and the internal ree
source generation of the public sectos
These are the two pillarg of our re-
venue that is available to us and
certainly plugging the loopholes in
tax evasion in he form of ex>mptions
ete. that 1s there. We are keeping in
mind various tax evasion routes and
we are implementing and enforcing
the various measures vigorously
and we will go on ehforcing thém.
On the -expenditure side on the
question of reduction of expendi-
ture 73 per cent of your expenditure
being on Defence interests and youv
subsidy on rood and fertilizer, your
leeway emaing litfle on that side.
With these peramecters that you have
within these parameters you have fo
play it. Now, your option is you can
have very low deficit and almost
very low inflation. You can
have it But what will it mean?
It will mean our drastically reducing
bublic spending and we have a low
rate of inflation. And it was blindly
told to us and a certain period was
mentioned during Janata regime. Leb
it not be forgotten that when we got
charge of this Government, in 1979-
80 the GNP had come down by 4.3 per
cent and industrail production was
negative by 1.4 per cent. There was
price stability..

SHRI M. S. GURUPADASWAMY:
Don‘t quote Charan Singh.

SHRI VISHWANATH PRATAP
SINGH: These are the casues of it.
Every drug has a cost. We have to
balance it. We cannot have a very
high rate of inflation. But for develop--
ment and for progress if we have to
balance it, I am sure, we can do it.
I think these were some of the points
which I wanted to reply; otherwise,
the debate will go on for long. Per-
haps we will have another occasion
to dwell on other points. Rao Birendra
Singh will reply to the debate  in
detail... (Interruption) As regards
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finished goods, by and large generally
we want to fund raw wmaterials and
intermediaries rather than finished
goods. We are very tight on it. But
about 10 to 15 daygs credit is given in
this sector and the other gector, drugs
transportation, etc. though IDBI is
alsc there. But that is a sector we
need of protect. Another 10-15 days
eredit is given.

o oft aguma faw (fage)  S9-
Tarsqy wPEa, A OF oI H
WAHEF T Y AT FT FIAT AL
<t &, JqFIAR fage & 99 §
QAT PR IR #Y wadfy Afq ¥
I 9T qF PR 34 e 9% {79
.a'a“r' Fft, agas qea Fi ferewean
FER g AEA Ay o fAm A
T W F, a4 "AA W A
HART g gE F ag adwe Afd
wr F wEag@Ed For faqe 7z o
E:{K8 w‘r HAE Fr OWT SCAC | TH
3% &t fouF & fau ILT R0
f& gax ag a3z & 7q@ 200 FAY
40 qSaigat ®r qr 9§ WA
it fear 2 st FEY wTIAT TAA FA
TP w1 qdqr F fao fgar g

ot faszas s fag:  adar
# af fzar &, St AT 49 L,
a8 frar &)

o wgouma faw . Alwa faw
AT &t qa 15 § f@ =ad sRw
Tl s7s war ¥ faq 720 fasrd o,
3qr ¥ 000 & £ [waA AT FQT
T AST qZ A3 A F, A
At g W § owar §, oSd
‘g3 ¥ ¥ S T FEF g, IIH
it &7 fzgar @ & A gAR
Trefra R BN A g agr fa&qr & IaH!
TO qZEr AT AN @I I@ F 1AW
IqET FAT A FW & 1 mﬁ i
Frag  adr E, AT F gAA F
IFar qar A q40 g, 3 WA & 39
qA4R ¥ I arz-oqrtrrfv:q‘i ISt
§ &0 wr, TEWE T g AR
s A AR TIFY o9 AW wEHT
fotpr @1 T W g a7 ga
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moraE § 9@t ¥ oswwy gar
AT T W F )OS T & w
¥ &7 cIMRT St qT AqH & A
%arzrarr.mmawﬁagm
TIHE § HIT IFF 8 wwm F O
qIAFIATAT, SR WYX g A
FH  AE FY 3=g‘ﬁr ferai ar
I W *;f:«mr #, IR zq 9
F 24 A, FI fwr ar  fsamr
ggrem Fdr g -

“First, inflation is the n.osc dan—
gerous factor The enhanced Cus-
toms duty. increase in duty on
goods covered by the residuary
item 68 from 10 to 12 per cent,
steep hike 'in the railway rates and
the deficit financing of Rs. 3,348
croreg in the current year are all
factors which seem to indicate that
inflation would be higher nax: year.
Incidently, inflation in the current
yvear has been stated in the budget
speech to be 5:2 per cent. This is
a fact if the calculation is made
on a point-to-point basis of the
average wholesale price index.
But, on the basis of the average
wholesale price index for the 12
months, inflation come g 7.1 pe:
cent.”,

- -

A W e H a?vam & mrer
¥z ¥ @M f Fg 4T f wEw
aer afg 1 e T & omAa X
FATATH IFgiT qAATAT | AZ ATTTHE
afvore § & fa 390 a9 & I@ 7
qew ATg g3 1 wdT agr 2 fa A
M AW IZT 43 T TH AW F AT
A § der-Affmady g w7 o
g7 ) omioRr & T A, gATe
AIFTT AT AG 4 1081-82, 1982-
83 § #51 gAT gr, Y AT ITEA
AT g owar o ar faé gw o Sw
fagwi w1 90 aww 90 fwT g
7 faert f @ Ao & AT g 9T
T ) F A oy 54 awa Aife
N Fary £ ¥ sufeor sweswm aT
war | o faardt @ f& wraw 28
fogr | aETT Fi owc faQlAr § a@dl
gre &1 Toad F1e0 gahr oS Fadet
& ¥ waer af wm ¥R 8
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off swgaar fw :gn SET Fg
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FUIC | T I AT oegaeqr wfwa
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fNFE QU #fSC | AUF A==
F a9 A fagwmmaT & I99 Tmg
9T Stage T A gar + ;g
FAfgdr F mafas M FOIC Y
T IAMT & TAN T W wErsw
M AR GF & AY AT =
ggi AN q FAT  TIT Il AT
FATAr FAA F Ag IS W ST f
o F1AA FT IW A AT &, LAFT
glag 1wy Fadar @1 fiege wm
29 FUE fafaas & gt g1 3 0%

I §, SEAT g9 Fq ;M 0 gw
IR IGFN AT HE A A@T DT,

@ ST g 1 zEAr @ i |
qg AMFT YET-FT  F AqA AT
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ffFe aife SRR WY W w1 =37
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AT & wqd wgar § F 99
T AT F I A9 H B3,
wf @ify «1 maAas w0 qifs 9@
AW H AIE-UITS A UFT W1 AF
AT a1 0 F1 AAmifEE =G0 8,
IR TH WEI &M § JAT qF |
TREAT |

SHRI VTHALRAO MADHAVRAG
JADHAV (Maharashtra): Mr. Vice-
Chairman, Sir, there was a large-scale
discussion on the price rise. As my
friend from the Communists Party
and some other friends said, the price
rise and inflation ig due to the deficit
budgeting. I do not agree with them,
because we have got deficit of Rs 1000
crores and when we look towards
other countries, deficit budgeting, even
in the USA—I was reading in the
‘Economist’ its deficit financing is ab-
out 100 billion dollars. They borrow
money from the market and they
want to meet the deficit in  their
budget. So, though this price rise
is due to deficit financing, there
is not sufficient evidence to sup-
port ‘thig statement that the whole-
sale price index has not increased it.
As we go through this, it is a seasonal
change in the price index. It always
happens. A ¥
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You will find that during the
months of July, August and Septem-
ber, the prices of edible oils will g0
up because the kharif sowing starts
and there is large-scale shortage of
foodgrains. edible oils, sugar and all
these commodities. I am a banana
grower in my part of the country.
Throughout the year, the banana
at the rate of Rs. 50 Kg. or Rs. 60 per
prices are down and we sell banana
quintal. But from June to September
there is no other fruit available in
the market and we sell banana at the
rate of Rg 130 or Rs. 150 per quintal.
I have seen that in Delhj banana sells
at the rate of Rs. 6 per kilogram. On
the contrary the farmer gats Rs.
130 or Rs. 115 per quintal.

SHRI VIRENDRA VERMA (Utfar
Pradesh): What about the producers
and consumers?

|

VoL ° -

.

SHRI VITHALRAO MADHAVRAO
JADHAYV: It meansg that the middle-
men and iraders who purchase the
products from the farmer and sell
them in the market are grabbing the
profit. I have already stated in this
House that we must have strict Acts.
Actg are there but they are not im-
plementeq properly. The traders and
black-marketeers should be punished
and there should be short methods of
giving judgment. Justice delayed is

. justice denied.

I don’t agree with so many Mem-
bers that there has been a price rise.
iIf we see the rise in consumer price
index, it is like this; 1980—1; 1981
12. 1982—3; 1983-45; 1984 -1; and
1985 -2; These are the figures for the
monthg of January to March. If we
look at the figures from April to Jure,
they are like this; 1980+13; 1981+-19;
1982413, 19834-31; 198416 and 1985
‘(April and May) -+ 14, In July to Sep-
tember, the prices have again gone up
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and from October to December, they
have gone down. When the monsoon
comes to end and the crop becomes
ready, the price index comeg down,
One of my friends hag said that the
inflation is continuing. it is wrong I do
no. agree that the prices have gone
up after the budget. In 19.9.80, the in~
flation was 10.1 per cent in 1980-81, 10.9
per cent. n 1981-82 it has gopne down
to 6.1 per cent. In 1982-83 it was 4.9
par cent. In 1983-84 it was 5.B%
In 1984-85 it was 6.3 per cent and in
1985-86 (up to 13th July) 4.5 per cent.
It means that there has been a dec-
rease in the rate of inflation. It means
that our Government and our system
of working has been able to check
inflation to some extent. I do not want
to go into details of other things. I
would like to say that the rise in po-
pulation which we are having from
year to year increases the demand of
certain basic necessities. If there are
more human beings in the country,
demand of foodstuffs will naturally
go up. If we have to deal with shor-
tages, demand for goods and services
in aggregate is kept in check by mone-
tary restraints.. There swould be a
change in the pattern of demand.
There would be a higher expenditure
on food, clothing, shelter, transpore,
health and education while expendi-
ture on certain other things will dec-
line. Therefore unless the supply of
basic necesities keeps on rising to
match the increased demand, their
prices will rise, Further increase in
prices will demand higher dearness
allowances, raising costs and prizes
across the board. If through fiscal
and monetary restraints the level of
aggregate demand is kept down, then
a good part of the output of the re-
latively less essential products will
not sell. There will be industrial
sickness. retrenchment and unemploy-
ment in many industries. So, product-
jon will have to be curtailed. But in-
crease in demand for basic things due
to increases in population will con-
tinue and even get accentuated if
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(Shwi Vithalrao Madbkavrao Jadav] lakh tonnes, Sugar was being import-
I ed, How much foreign exchange is
there is mlso some rise in  income | being spent on importing the sugar. "_ i
tevels particylarly of the poor. . ' Thet 1s the question now. We are go- 1

i ing to import ten lakh tonnes of sugar.’
So, the trend of stagnation in most | [ have calculated this figure. We,
of the industries will coincide with in- | are selling the imported sugar at the

I3 »'

flationary trends in the prices of rate of Rs. 3.70 in the super bazars.
certain basic goods and the services That means, the total cost of the im-
and we would have stagnation, 3i7, | ported sugar is Rs. 570 crores »n b7
there are so many economic reasons 1 lakh tonnes of sugar which we have -
also for this. Some of the opposition | imperted. In this connection, T would ’
friends said thai the uptrend in prices ‘ like to ask the hon. Minister one
is mainly due to the budgetary deficit thing. I have asked this question
showed in the national Budget of 1985- | goveral ‘times. There are so many

86 the maip cause of inflation to which |
I do not agrece. The high rate of mone-
tary expansion which we have ha.l
in this country over the year ig also
onc of the major factors contributing
towards inflationary trends. While
ihinking seriously curbing of the
price rise nobody wants to curtail
down the heavy Defence c¢xpenditure
which is also not possible considering
the national interest for security.

sugar factory proposals lying with
him for want of licences. Sir, 100 pro-
posals from Maharashtra for setting
up sugar factories are lying with the
Ministry of Civil Supplies. If all
these 100 sugar factories are installed
they should produce 15 lakh tonnes
of sugar. And we have got a deficit
of 10 lakh tonnes. In the coming five
yeal's or six years, again our popula-
tion will increase and our demand

Even the deficit cannot be met out by for sugar will also increase. Sir, 66
a higher taxation. If we tax more it sugar faclories can manufacture ten
will again push up our prices higher | 13k}, (onnes of sugay as peyr todays
and higher. Higher tax rates may capacity, From Maharashtra alone
cause the collection of more revenues 100 proposals for setting up sugar
and again Government and industrial factories are lying with the Civil
employes may demand more dear- supplies Department. I would submit

ness allowance and may calse mor:
inflation. The efficiency of the collect-
ion of tax may help up to some extent
to check the inflation. (Time bell
I do not want 1o go into the details of
these things. I would now come to
the main points Sugar prices increas-
increased, Sir, in the Indian markets.
the indigenous sugar ig selling al the

to the hon, Minister that if you clear
those licences. Maharashtra alone will
meet the demand of sugar of the en-
tire country within three or four
vears. I can assure you that.

rate of Rs. 7 per kg. Sugar production | .I_f the super baz?{-s aqd other fair
has gone up from 38 lakp tonneg in | PHICC shops are utilised to sell sugar
1979-80 to 82 lakh tonnes in 1982-3%3 . at a fixed price of Re. 5.70 or Rs. 5.80
which has come down to 59 lakh or not more than Rs. 6, there would

tonnes last year and 62 lakh tonnes | 1ot be any difficulty in curbing the

in the current year. | Price rise in sugar. Sir, we have got
R . ' fair price shops in all the villages,

- y have that infrastructure ready. We

SHRI VIRENDRA VERMA: 61 know what the essential -commoditios

lakh tonnes. are, I(ih we distribute those essential

, commodities at the fixed prices

SHRIL VITﬁALRAO MADHAVRAO | through all these retail shogps, I do

JAmv The gap we have ig 20 ' not think that the pricss will rise. As
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far as rice and wheat are concersed,
there is not much rise., Another seti-
ous problem is about cdible oils.

st &er ant ¢ armq i FhTAT
Z gdr £7 A AgA

SHR! VITHALRAO MADHAVRAO
JADHAV: We have to spend about
Rs. 1300 crores of foreign cxchange
tor the import of edible oils, We are
gquite capable to produce edible  oils.
Even we can make our economy an
cdible oll export economy. We can
do it. We are having good varieties
of oilseeds. Only the question is of
co-ordination. And some  incentives
should be gven by the Government
so that we can mecl this demand in
edible oils for which we are spending
our most valuable foreign exchange.

Now, coming to fruits and vege-
tables, the hon. Minister stated that
70 per cent of the rise in prices is duc
to rise in price of fruits and vege-
tables. I would like to make some
suggestions and conclude my speech.
First suggestion is, there musi be a
definite price policy at the time of
formulation of the Five-Year Plan; at
lcast it must be scen that during the
Plan period there should be no price
rise when production, consumption.
forcign-exchange carning, science and
technological development, industrial
production is fixed at a  parlicular
target and there should be no price
rise: there should be a definite policy
for price fixation. Secondly, we must
have proper assessment aboul our
requirements of foodgrains, industrial
production, edible oils, pulses, vege-
iables, fruits, milk and milk products,
meat fish, eggs, in relation to the es-
timated growth in pobulation after
adopting all family-planning measures
for the coming 5 years. Thirdly, we
must have 'a 'definite sugar policy.
edible oils-production programme, si-
milar programme for vegetables and
fruits throughout/the year and take
measures.  Fourthly, we lrave lakhs
of fair-price shops in the couniry.
When wrices go up for any essenfial
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commodities, those should be distri-
buted through these shops. Fifthly,
middlemen, profitcers, blackmarke-
teers, smugglers and others hoarding
stocks and ereating tension in  the
market must be punished severcly
and for that, certain amendment to
the Act must be brought about. Six-
thly, distribution machinery should be
made more cfficient and effective.
Lastly, there should be uniform re-
munerative prices foy the agriculture
and industry both,

With these words, 1 think you and
support the stand of the Government.

_sCfagrz  aat ERCEIt
HZE4, S§ GF TA W H FIF &7
FAAFT gENA WA . Tl 5w HY
HE AT TAWRFGT wad @,
92 FT W WM AW GIGREF 59
SfA a9 Fgar FE0 ACAL, IWMT HA-
wre 58 g6 ar avw oy £ @
JIFT I gHA qmara?r " T F

TET § wwaTT T8 2 anadl | qEy oy
FFamr fa 79 ay 5. 19%ge L) Era
m*@r@rramas!ﬂrﬁaﬁf T
*Fgma?fmr*:w*awfma?
afdt agmd g% o 7@ zE Ww
Mz g &1 faw a7z & qewi ag-
?ﬁrtga'ﬂ'f@ﬂ'qfa' ERU R
ZATZ W i FIHAT T F]T AT
2 faw 4 S ozw AW 0w
qei ¥ gaell 3w g dfww wEmd
AR @391 EAt 1T fagr v #9
T FHRICE T gE Ly
AT G7, FIFT STLE a7 39977
et ¥ Agmg waAr faan wer
U FgIag § fa o It & ggarg
FIGTEH FOATE, AFLF 37 7 wr-
g gIryl % AT TG ANT @y
FMEY | NEITETT F argHAT A7,
0Ty am-s:u fea W 7 geq fqs 27
1% A4S ¥, F TLG TIIHT F AT
w1 SIS § 1 "0 AT FY ITART A
St A¥ /ST, TA, AT, -T'm"r <
sraer, (wrTaar), ﬁ?{-‘%z, EL I o
P Sy v g@ il AL e, B
R frxr afy 7@ 3 fams wma 9
g aﬁ'mﬁr 73 & w3 wfefew
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qEA DA qFE H, AT FAE AR
F A A A FW A, ;I
fafr & ¥w, <Aq, AL, T,
“gqrgar @, €a s €,
£z oie w5, f9qy @@ 7
wy & fag #AwE av@r §
ge . A FAT gy qG @)
| AT wr i A Faa @ ¥
Fudt Fac fag v & sofad
i & ad Wi oA g i 2
faos qe1 & 3fg 7 g &
fee o weAFE fFg a@ ¥ 9
§? graae, ® sy Fawr fa
zg IT ¥ gL TIT H ATIOERS
g Wi ad q@qr FA( AT g )
afy g §F OH AT F rra'?f
¥ fret ¥ Frprr TN Gr‘r

frpetit 10T 3 IIF TFESAT .

ot gag aIT AN T UF 99
faar & T A qLg FIA0 TG
‘g7 1| g% faw@ wEt g sfaad a7
azar s war § 1 o faww
gd, dr MNTA I A Q@ E )
FGSURIELT ¥ 589 @ faw At
1 @ ¢ WMz B Awar ¥ T®
3 FT70% T TI1 T 1976~
77 ¥ 14828 T3 w0 AGET
dg 9¢ @d A AL 5T 9 FA
¥ @iz @9 YA AT FL F AT g
51204 FOT T4 A A4 F
ﬁﬁar Faar & =k 9@ fawme
gt & AT, THHE  FIC AT
“s@ WFW ATAA AT R FL |
fxg W Wy ard 7 afus JaEe
R AT ¥ AT wH 94
‘2 & faww w0 ¥ fau &g

[RAJYA SABHA ]

Rule 176 272

FH & WII@REF FA{ F faU
@ TEa AT AT & qg ATHIAA
Fgima 7 | wrgay, § ox feaE
g A FTAM A aqer f5 90
¥ faer a5 g & | framafew
WIT 9¢ g a7 7 vy feEed
Wt fraet Fraey wE @l
moft aradrr faw wel ft qar w9
AT GE F oWET H e qTWIE
FATAT @F A qIT G AT AT | A
T T gAr 20 wA fEed aw
&I 91T, Giaw T gl fasr avay
a9z faaar @9 9 AT gEle ¥
s T fagw @€ v fFEA T ag
Ifaq guar fr 73 @9 § & o°r
® AT Y &4 WY @@
AT, X MR W AR
TFFC FT T 9T IT | qF TR
feara qar F3aT WP W ITHIERT
T W AR FAT FHF TED
g @ SEwTWE grAT g war @
St FT F OWHAT | WA,
1981~-82 ¥ &3 SITEN qM@ =7
AT F1IARE GATIT | 1982—83
¥ gz syt drE I A #T
JORA gATAT WX AT 10 AT
T FT TBRT  TWF NI FAET AT
Afpa FavaT, 1984 H AT F TG
A FET agr & 1 AT, AR
o & f& feadt S @ aed
TFEaTT, I, W FAART B FE

[\:‘THWTW’H (%Tl' RiTo Tl"ﬂ%ﬂmﬂ')
TistarT g ]

zx waT ¥ fe @A AW @y
g fgar @ F afsw swar =]
qiffeara, AN, T F ITARA
F A T 1 WA qITW RN
gt ww A, fRAT g@ W
qEArT ® a9 g fE S qw Sy
F oaqme A HWITH 1981-82 4
@ TF 9 A7 q8 WX A T
FC @ &, foow «% = X
TEE FT W g | W@ oar
gix W FeEw g AR 3
F 9T FIAT q247 § fF TR @
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# N FAF gTT I &7 § wfas w39
T ma?gq.fmwr s 2 3fT ga
- afgad fa3mi %rvwrmr‘%an 1983-
T 84 ¥AmY qig DT Arg TT AR
hqTr 900 FAT FW  WET
1982-83 ¥ 3Ig¥ FB FT Xl
qEY WA WEAE 25 W@ A
C ¥ FAT 660 FAT TWEA FT
Dwafs gd wIy g @A ;Y AR F
- faT Tarr A g1 AT T |
4 ’r‘aﬁ AU AT Tl 78 ¥ I3
TSI g3 @ oy 2 INT wwd
SR, gUd W ¥ AfET ga -
AT g 7 owAr wW g

ol wFAA@ ;A AN @ &7

N A TTm 93 @
/0 S w3 T wrAF v F oAreTaR
73 WIT § fo I@es AT Se4r-
F0, Wegae AT wSTAT AT @
W g gn g A0 WAISAR §
feq qarsarg § sr‘rg:rq'r T FITAT
o D T qroor '(E T T
S B f) Fr Prar srA o @g g
FITAT I sﬁgqq‘t AT F
AR F o @B el s
. 9igq 73 @ @ & ¥ FAr G FI
150 Ew‘w frrea 91X fpama ar
raﬁ"w'r oL 6 ®IF AT AT AGr
faar zu f6qAT q37 WIT § IAEH
T JAAET T P OFHIT FAT FT
@i &7 AU SerUaT AT JTAYE
QA F wam w A6Y T RE g

T AMFIAL, WU AT g

AT AFT4T, Fr@ W] oSl S
AN F Y AT 9-10 TG TA HiA
g7 WE 164 TAT B A A
A wrg w330 F < gAY
T4 ¥ ¥4, 1950 T 1980 ®IX
FOHT Fr AT K JAL A TR TF
1980 &4 &, I9% qawq
gar fr 198 grcrrr T TE AU,
T d §9F qAA ANAT WT WT 2
W & 5 ®I4 8599 foell AT gaAAT
wadg 585 wIA  fEAem & v
LM CEEEE A g WO

[6 AUG. 1985] -

Rule 176 274

T g f5 oW A W g,
AT FYA FT FIANT FF §, qA
T A frad far ¥ waww @ <@
gnmafﬂaﬁmqﬁ@a‘fsm L1
ST qry 9T JA A A ST
FUAT AT 37 & IT AT WA W
ITAFIHT K I, AF AqTE A KA
FT 9y 41 ¥afAg wremEw, gATd
Faa ® a4l wtar fw wraw foq g
Fr grfadr g7.

.
-

qAAT AT AITAL, WIREA A
glg #1 15 {3 af AN w@d §
f#fgara%mmﬁﬁza‘fé’ri
at wiEt ¥ F g aegy W I 7T
o< firrdi & o frar &1 W sarar A%
TN H FE AT § 05 Wr a7 s e
d 15 I FHg TN at T § A&
30 WA & g YA W AR AT
# fast & 1w /Y & qgna @9
frwdl § @ aM a3 § ¥ @
g & aﬁ:ﬁ I et & -
g 15 Erad 7 F oapEt F
AIEAH . .. (TR ECGI) AT,
LER R g@‘%mw Fgal Igal 2T
Fad a3 g-ufi afi ¥3 L
¥ fo #wd adr g Tudr A
fears w8 T gFdr Mg Ay AHIT—
Afew foars S N G=r oFREr g
IFH wmd w907 AW e
st Hi§ glaAr g gee fa adi)
73 WAL, TE Qg TEH 27
W 1982 % 1597TL 1983 TF A
fra § | | wdffaed EFM‘H agl %
7 srrayra S AreHaR Ay 3§ i AR
9 wfawa wfew M7 %g wEfEe o

FAF 991 § g% w9 ¥ 9.3 Hia-

7T HIT AT a9 ¥ A g 19.5
Sfaoa | Ay T fe gfw o &
F Frral & FE AT i T I
qarat A FAS wedr =@ S %;
AR T AR OF :@ @l El

w wEd g A f&7 o9 w6l
FEH FH AT AR W  wrg | o
sy 7 &, I FMTT AR AR
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- AT &Y W fo Q1G0T @
A 1978-78 ¥ § 0@ S a«f‘m
W A R T weF TN F 99-
aw, AF F3r gi & oY, AEEy
HO T 1982-83 A fwadt
FE~—p §Q7 gy qrE JAT NI
IR A BF I 4 942 TS |

581 IFIY, AL, AICHE 103
Ara zw ogard Gar gf ff A\
1978-79 ¥ ®T 9T FT 99 AG
LW EWI T g LES]
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FTE 20 FHIT FESH |
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. e ¥, 83 @A 30 EMT G20 géq’n

1978-79 ¥ =T 1982-83 ® aE

g2 @ W wE ¥ 71 WAra 70
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FW A § A AFOF R S
£ R F afw Tl # A S
§ watfy wrs =@ wEE §, Tt
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¥, IRRAT W7 A WA faE
feavl o1 @0T 152 WI ¥ WiT
FeRARr & fect sar 2 re2 l‘%
AL A e TG FEE 7
@E—mfwmzeﬁﬁ:ﬁm adi
%% MmO fear %1 geEar-
a‘t ® w7 & ﬁ'q 3% W wfas
74 W § e ¥ 2,
Pt PATE Wa@ﬂ TN & fvn
FETT 1100 &Y w95 ¥ IAH
LA m‘cﬁim o fzar T
HYT IeavET FT fedr B wFT A
[EAGT AL AT £ | (e Ry Ea)

HIggy, Ay W T FE A
AR G WET S 4, @3 "dl
W ¥ 3 WHERD FEAC. .

ot E€FEHG U © FT AT F N

sft divE awt ;g A FEd
e o1 fF IINIEET 1T SRS FAT
F ENNOT ¥F @ F g a7 #%
ATt Tl & gham ? fsig 2w
# 53 fiE WiEWy Q4 ®3§r
F A% g, I f38 yar & wer-
7l @ g, IAFT fEEw gwIT ¥
fagra & Faw?

THE VICE-CHAIRMAN (SHR1
R. RAMAKRISHNAN): Shri Krishna
Mohan. Absent Shrimati Usha Mal-
hotra. L

SHRIMATI USHA MALHOTRA
(Himachal Pradesh): Mr, Vice-Chair-
man, Sir, the price line or the price
management has irked many a mind
and also the Government. We have
heard learned speakers from across
the floor ag well as from thig side;
we have heard the ex-Finance Minis~
ter speak on this problem which is
causing a great deal of hardship to
the comwmon man and cvery one at
large. 1 think this is the time when
we all have to pui our heeds together
and colledtively think of what &ils
the price structure as it is, how we
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are going lo bring it under control,
We are uall aware that eurs is @
developing economy and as such the
developing eeonomics across the world
have shown an upward trend to the
tune of 6.7 per cent, as has 'been poin-
led out by our ex-Finance Minister
also. But the fact remains that we
have to contain it and control it.
COurs is a predominantly agricultural
ceoniomy and we have to have a close
watch over. it A lot of conditions
somehow affect our economy because
of the vagaries of nature. Thcre are
floods, there is drought, there could
he lack of adequate preduction or
fluctuations in production. T think
this time I would like to dwcll on the
fact that we have not been able lo
keep an eye on the fluctuations in the
production of sugar which is ailing
economy $0 much 50 that we have to
import sugar from outside,

1 would lay streg on ceitain
the faith in the Governmen; and J
would like to support the policies and
programmes which have been enun-
ciated by our Governmeni so far as
the Budget is concerned, and also
the fiscal policies are concerned. I
would not blame the Budget for this
situation because, had it been for the
Budget, why then there was price rise
i anlicipation of the Budget and la-
ter on, there are certain commodi-
ties whose prices have crashed and
why is it that only sugar, vegetables
and fruits and such essential com-
modities like edible oils show  an
upward trend, an inflationary treand
is obvious. I would say that lhe Go-
vernment is called upon to look into
the fact as to why the farmer
or the grower digd not bring
under cultivation his land for suga-
rcane. There is something wrong
with the sugarcane policy. We must
go into the details of il Otherwise
there is no reason why the [farmer
should be discouraged as not to go
in for planting of sugarcane.

In our economy, as shown in this
chart which has been handed over by
. the Finance Ministry, the inflation
rate in 1983 was 7.7 per cent. In 1984

o
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it was 9.6 per cent and in 1985 it is
5.4 per cent. Overall, I would sax, the
cent.  Overall, T would s&ay, the -
inflation  rate remains the gsame
this year because in certain commo-
dities, the prices have come down and
in certain other commoditics the pri-
ces have gone up. On the whole, of
course, it may be thcre. But  the
price rise in the essential commodities
consumed by the common man is a
cause of grave concern to each onc of
us. As such, I would say that there
has to be a monitoring cell which

would ¢go into the details of the de-
mand and supply.

There is a serious imbalance het-
ween demand and supply bhecausc the
demand has increased whercas the
supply. probably, has declined. Now, -
this ratio which has been worked out
by the Finance Ministry gives us the
position. The consumption of sugar
was 32 lakh tonnes in 1979-80, 64 lakh
tonnes in 1982-83 and 83 lakh tonnt
in 1983-84. Now the production in-
creased from 38 1o 82 lakh tonnes in
1982-83. 59 lakh tionnes in the last
year and 62 lakh tonnes in the cur-
rent year. Therc is a shortfall of
about 20 lakh tonnes which has resul-
ted in this price rise so far as sugav
is concernced. But I would like 1o
point out that agriculiural commod-
ites alsp have a great deal of impor-
tance and as compared to non-agri-
cultural commodities there has to
be parity or near-parity in the prices
between the two and that, T would
say., would be an ideal siuation.

As it is, the installed capacity of
different units is such that they are
probably not producing ag much. and
the fields are not giving as much as
compared {o the inputs which we have
been handling over to the farmers
We have to work out in a scientific
way how much we put in and how
much the results arc, the outputs
They have to have a certain relation-
ship betwen theselves, the input and
produce, the inputs and the outpuls.
I would also lay stress thai on the
ane hand the Government is comcer-
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ned with providing remunerative pri-
ces to the farmers. The wheat price,
as it is, is under control. The rice
price, I would say, has gone up by

6 per cent. I think and the overall’

situation is comfortable as has been
declared by our hon, Finance Minis-
ter. And even if there in a slight
rise, Govt. will not allow those pri-
ces to be depressed up till a certain
level, 1o protect the interest of the
farmers. Now we must also go into
the details of the support price. We
have increased in 1979 to 1980 from
30 to 40 per cent. That is for cereals.
And for pulses from 57 to 67 per
cent. For oil seeds, 34 to 86 per cent.
On the othey hand the Government
has to maintain control on inflatio-
nary trend. We have actually handed
over quite a big package of subsidies.
‘'Then, in addition to that, we have
been told that the defence expendi-
ture hag also gone up. We have to
bear in mind that on the one hand
we are trying to mop up our resour-
ces and trying to build up what we
have been able to get. The deficit
financing as hag already been eplai-
ned by our hon. Minister, has no-
thing to do with this. It is something
which we have to manage. The ma-
naging of a situation like this has to
be scientifically examined. and wher-
ever there is an imbalance between
the inputs and the outputs, the de-
mand and the supply, the Govern-
men{ has to go carefully into it and
a method has to be worked out to
coordinate between different Minis-
tries the food, the civil supplies and
the agricultural ministries. Ang after
the cell has been constituted, it
should regularly monitor the pro-
duction , the areas which have been
brought under cultivation for cer-
tain commodities which are in de-
mand are adequate and which are
consumed by the common man. We
have to lay stress on this.

Then, about the public distribution
system, T would say that a lot much
is desired on that. There has to be an
expansion of this system, and we have
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to carry it to there remotest corners
of the country. As it is, what I feel
ig that the infrastructure does not
have that sterngth to carry the burden.
of what it is supposed to carry.

As hag been pointed out, the levy
sugar is being distributed or disbur-
sed at a certain price. There is no
reason why we could not take into
account ‘this price while distributing
the imported sugar. And I think we
have to have faith in ourselves. We
are having it no doubt. And we
should also have faith in ‘the machi-
nery that is going to distribute it or
disburse it to the common man. we
have to be alert, we have to be givi-
lant so that we are not Iet down at
any level anywhere.

The consumption of sugar also has
gone up. My hon. colleague some
time back did pose a question by
saying that the population has also
gone up. I would add to it that as
many as thousands and lakhs of fa-
milies which have been brought over
the poverty-line, who also have con-
tributed towards more consumption.
Have we taken into consideration all
these factors, that we were going to
face this sort of a situation? Did
someone monitor at any stage that
the demand would be this much and
that the supply would not be as
much as was required? And if
the imported sugar was goy well
in time, prohably the States also have
also contributed towards this problem.
They were allocated about 75,000
tonnes of sugar, and they were not
able to lift it. 'They lifted only 7,500
tonnes. Should this sort of behavinur
be tolerated? I would ask the hon.
Minister because the common man
hag suffered at the hands of the ad-
ministration, at the hands of certain
people who were not-alert cnough or
who were not attentive ennngh to lift
it at the earliest to ameliorate the
suffering of the poor or the common
man in the street or anyone of us
for that matter,

"I would lay sfress on certain
pqi_nts, that we ‘have to’ take

'
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long-term measures as well as short-
term meausres. The long-term mea-
sures should be that we scientifically
analyse how much we are going to
meet by way of production in the
field, by way of production in the
factories and also to see that the in-
stalled capacities are well utilised. We
also have to streamline this public dis-
tribution system. These would be the
bution system. These would be the
long-term measures which we can
take. There should be some sort of
thinking within the Government to
give more incentives to the growers
for the sugarcane production,
cause there is something which is
missing between the growers and the
Government; otherwise this situation
could not have arisen. I feel that
hoarding has to be detected and dealt
with severely and sternly. We have
also to coordinate our efforts with
different Ministries; Then, I think
we will be able to overcome this situa-
tion. We have full faith in the Go-
vernment. As has been pointed out
by our Honourable Minister, we have
to completely delink this problem
with the budget, because otherwise

we will not be able to diagnose the
real problem where it lics. We have
to take into accoun; the problems

which exist in the fields, and with
which the farmer is confronted with.

We are reminded of the time when
the Janata regime was there and the
grower had to burn his sugarcane
right in the field itself, becausc he
was not given the price which pro-
bably he had spent in bringing it up
or growing it. This sort of situa-
tion, I am sure, will not arise, be-
cause I think ihe Government has
moved well in time and is alert. With
these words, I conclude. Thank you
so much.

THE VICE-CHAIRMAN (SHRI
R. RAMAKRISHNAN); Shri B. Satya-
narayan Reddy.

SHRI B. SATYANARAYAN RED-
DY (ANDHRA PRADESH): Mr. Vice-
Chairman, Sir, first of all, I would
like to read two or three sentences

be- |
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from the letter written b;r the Finance
Minister on the 5th  July, 1985,
regarding the prices, before I  deal

with the subject. I quote:

“You are concerned about prices.
We all are. Ilowever, there is
some good news. Data available
for the first threc months of the
current year (upto June 22, 1985)
show that increase in prices in the
current financial year has been the
lowest in the past 7 ycars. The
increase so far is 3.5 per cent as
against 4.9% last year and 4.5 per
cent in 1983-84".

He means to say that the prices
have come down and this year it
wag the lowest. But 1t 1s quite con-
trary. If you go to any market we
can find out from the price list,. On
the other day I was reading out this
letter loudly to some of our staff
members and they told me that they
have purchased the “Postman” oil at
Rs. 27.50 per kg and wondered how
the prices have come down. On the
other hand, the Finance Minister has
shown something lowest. He has the
statistics supplied by the Government.
/In the statistics it is shown as
Rs. 16.25 T know that some years back
it was Rs. 19.00. Later on it increa-
sed to Rs. 20, Rs. 22, Rs. 25 and now
it is available at Rs. 27.50 per kg.

THE VICE-CHAIRMAN (SHRI
R. RAMAKRISHNAN): There are
different brands of oil.

SHRI B. SATYANARAYAN RED-
DY: I am telling about ‘‘Postnan”
groundnut oil... One day I also enqui-
red in the Super Bazar the price of
“Postman” brand oil. They told me
it was available at Rs. 27.50 per kg.
This hag happened recently. There is
a continuous increase in the prices.
I think the Finance Minister has
written the above mentioned letter
to all the Members of Parliament in
which he has tried to show something
lowest. In this connection, I would
like to refer to the magazine.... In
this connection, I would like to refer
this mazagine—the change seen un-
der caption An Economic Round Up
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Tfrom Mid February to Mid April, 1985.
Here he referred to prices and 1
quote:

“index number of whole sale pri-
ces stood at 339.7 on 9th March,
1985 signifying an increase of 5.2
per cent over the corresponding
date a year ago and manufacturers
of caustic soda raised the ex-factory
cost of caustic soda thrice from Rs.
4500 to Rs. 4800 in April.”

So, this is the situation.

The prices are increasing. ‘There
is no indication that there is that
decline in the prices. Take for in-
stance, the essential commodities
which are very essential for @ the
common man, leave those who earn
more. Take for example the vege-
tables, the edible oils, soap, cooking
gas, cooking coal, ffire-wood, any
‘other item which is very essential
to the common man, the prices are
steadily increasing. Ther¢ is no indi-
cation of declining. My friends from
the other side were telling that there
are some articles in respect of which
the prices have been declining. Which
are the articles which are applied by
the common man? Take for example
the farmer produces the grain, rice,
wheat, pulses but he has to purchase
all other things except the commodi-
ties whieh he produces. There are
certain things he has to purchase.
Everything he has to purchase agricul-
tural inputs Oil, soap, vegetables etc.
For the produce which he produces.
he won't get remunerative price Simi-
larly, the wage earners and the wor-
kers in the factories, the commmon man
and the poor man, the weaker sec-
tion and the backward classes, all
of them have to depend upon these
cssential commodities.
xE-

THE VICE-CHAIRT'TAN (SHRI R.
RAMAKRISHNAN): Plecase give sug-
gestions how it can be rectified.

" SIIRI B. SATYANARAYAN RED-
DY. What the Finance Minister has
justified is that there is no increase
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in the prices of these commodities.
I am telling, even the Finance Mi-
nister while intervening has said slo-
wly, now there is increase in the pri-
ces of pulses, vegetables, oils etc. ete.
No doubt, he i right. But the sub-
ject for discussion is essential com-
modities with which we are concer-
ned the common man is concerned.
For that, what the government is
going to do? So, you have to adopt
a policy by which you can control
the prices of these commodities. You
have to fix the price of every com-
modity. I have been to China re-
cently. 1 saw in every shop. the
prices has been written. You cannot
sell for more than the price that
has been noted, even the agricultural
produce. Of course, the state controls
it. The state sells to the retailers
through cooperatives. The govern-
ment hag fixed the prices hut .there
is no such thing here. You have to
evolve a method by which you can
control the prices of consumer goods
We have to control the prices of
commodities which are required by
the common man. What steps, what
system you are going to adopt? The
government have to think over this
in order to solve permanenily the
problem of rising prices. There are
three things which are very impor-
tant for solving the problem of pri-
ces. One is production. Second is
proper distribution and third is
de-hoarding and fourth is the control
cf black marketing and profiteering.
How you are going to tackle these
things. So far as produection is con-
cerned, youy have to encourage the
farmers and producers. You have to
pay remunerative prices to the far-
mers, Unless and until you give re-
munerative prices to the farmer, vou
cannot expect from him to produce
more.

The farmer is starving. While Even
an small business man, is able to
build a house for himself, the farmer
is not in a position even 1o give
proper education to his children or
buy medicines for them. This s
the situation. So the Government

-
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must see that the farmey gets 5 re-
munerative price for has produce.

As regards the distribution system.
you must evolve a system by which
cssential commodities reach  every
nook and corner of the country, to
remote places where Adivasis live,
where weaker sections live, where
there is no road or transport, and
vou must ensure that these essential
commodities are supplied to the poo-
rest of the poor at reasonable prices.
What steps are you taking against
hoarding? What have you done for
de-hoarding- Daily we read that so
many raids have been conducted. But
in reality Governwment is not serious
cnough to punish those who are hoar-
ding, those who are having black mo-
ney. those wha are indulging black-
markcting  Governmeni musl take
slern steps to bring them to book.
Until and unless you take stringent
measures, 1 don't think you can
pring the price situation under control.
In the end I would draw the Minis-
ter's attention to the price increasc
and its impact on the unorganised sec-
tor of the people. The organised sec-
tor will somehow manage to get
bonus, dearness allowance, etc. What
about the unorganised scctor, the
wage earner he labourer, the weaker
seetions the backward classes? How
are you going to mect the siluation
for those sections of the people? What
kind of a policy do you have for them?

As regards rice, though we had re-
guested you for more rice, you have
not helped us. What we arc doing
in our State is we are giving a sub-
sidy we are supplying rice to poor-
cr sections at Rs. 2 a kg. Similarly,
we are supplying cloth. coarse cloth,
or a dhoti or a saree, to the poorer
soctions at subsidised prices. 1 am
not saying this to praise my State
Government. I am mentioning it just
to give an example to the Central Go-
vernment. so that the Central Gov-
crnment can adopt a uniform policy
throughout the country to help the
really needy sections, {o  safeguard
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the interests of the really deserving.
Those who can afford to buy at any
cost, can look after themselves., But
what abouy those who are economi-
cally weak, socially weak, the down-
trodden, the backward? Their inte-
rests will have to be protected. There
fore, Government will have {c evolve
a policy by which the prices are con-
trolled. The Minister is an expert so
far as farmers’ problems are concer-
ned. He knows their problems tho-
roughly. Untill and unless she pays
them remunerative prices, they can-
not increase their production and un-
less there is increased production the

price situation canot be controlled.
Thank you.

SHRI S. W. DHABE (Maharashtra):
Mr, Vice-Chairman, the subject for
discussion before the House is  the
steep rise in the prices of essential
commoditieg causing acute hardship te
the common man. What the reasons
for that are, is the point in question.
I suggested that it is a very impor-
tant subject and the debate should
have been started at 12 o'clock. The
Minister of Parliamentary Affairs is
here. I appeal to her through you,
Mr. Vice-Chairman, at least let the
reply to the debate be made tomor-
row morning. ..

THE VICE-CHAIRMAN (SHRI1
R. RAMAKRISHNAN): The Minister
is feeling that vou say it is such an
important debate but the attendance
in the House is so thin and poor that
it does not recally reflect your concern
for the subject. The time allotted to
this was from 3 to 7 and the Minis-

ter is supposed to start the reply at
7...

SHRI S. W. DHABE: Our party has
got 16 minutes and we will finish
within that...

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Quite aften
Moembers say Ministers are not pre-
sent, The Minister has been listen-
ing to the debate. At least those who
have spoken should extend the cour-
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tesy of listening to his reply. So many
nes alcaivers ouserve that the Mi-
nisters are nol there. Ministers also
fuel the same way now that Mem-
bers are not present to listen to their
reply.
SHRI S. W. DHABE: 1
agree with him that at least
7 p.M, those who have spoken sheuld
be here to hear the reply by
the Minister.

THE VICE-CHAIRMAN (SHRI
R. RAMAKRISHNAN): And the con-
cern expressed by the Members should
be reflected in their altendance here
to heay what the Minister says.

SHRI S. W. DHABE: The concern
that we express is for the whole of
India and not for thc Members of
this House only. ’

THE VICE-CHAIRMAN (SHRI1
R. RAMAKRISHNAN): They should
listen to the Minister so tha{ they
can convey it to the people. '

SHRI S. W. DHABE: Anyhow, Sir,
I would request the honourable Mi-
nister and the Minister of State for
Parliamentary Aflairs to see that at
least the reply by the Minister is
given tomorrow at 12, o’clock so that
there can be g full House to  hear
that.

Now, Sir, I have got a few sug-
gestions to make. I do not want to go
into the whole gamut of the subject
and I do not want to go into the
various reasons as was done by so
many speakers.

THE VICE-CHAIRMAN: (SHRI
R. RAMAKRISHNAN): You make
fresh points.

SHRI S. W. DHABE: I will give
only a few concrete suggestions as
- to what should be done and what is
possible to be done. Sir, we are nei-
ther a capitalist country nor a so-
cialist country. Ours is a mixed eco-
nomy and ,therefore, we cannot think
of an economy with a price system
that is there in the socialist countries
where the price is the same through-
out the country. At one price we
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can get a commodity anywhere in
Russia. Also, the prices do not change
even for yearg the prices there are
controlled and the prices are ad-
ministered and the prices are at the
same level for a long time. That
system is not there in our country.
Secondly, production proceses are
such that production is very  high
and, so, they can meet the demands of
the people with this high production.
If there is less production, then the
commodities are rationed out and they
give less quota to each family. So, the
problem in the socialist countries is
different and is tackled at a different
level, in a different way. I would
like to tell now that it is high time
that the Government evolve a natio-
nal income price and wage policy.
The Government has totally failed in
this regard. They think that the
wages should not go up. But there
is no uniformity, Wages are not
uniformly increased. Sometimes bonus
is given to the Central Government
employees and save State  Govern-
ments have also given. But therc
are many State Governments which
are not giving bonug to its employees.
Only some sections of the Central Go-
vernment employees are getting
bohus. Even the Parliament staff are
not getting. The Government does
think that the wage increase is a
point of inflation. But if we ask for
a debate on the price situation, I am
surprised to see that the Government
gives wage and DA increase as the
reason for the price rise, for the in-
flation that we are having in our
country. But inflation is due to the
wrong policy of the Government. Tt
is only because of the wrong policy
of the Government and the high pri-
ces that demands for Dearness Allo-
wance and inorance in wages are
made, The Central Governmen' -

ployees’ DA has been increased during
the last two years several times and
the Government was required to allot
more than three hundred crores of
rupees which itself is an indication
that there is a steep rise in prices.
But the Government is not prepared
to own it up. Today, the poverty line
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is described to be there where the
daily income ig less than three rupees
in the urban areas. Unless the income
increases and the purchasing power
of the people increases, there is no
chance of the people having any bat-
ter standrad of living. We talk of the
poor people. Under the Minimum
Wages Act, even the unorganised peo-
ple are entitled to DA and they have
to pay what is called the cost of liv-
ing allowance under this Act itself.
But, for the last forty years, we have
not implemented this provision and
they have not been paid the cost of
living allowance. The Govern.
incapable of controlling the prices.
I think therefore that the Govern-
ment should at least pay DA to all
those workers who are working in
the rural areas, those who are at the
lowest level, and unorganised. Even
with regard to maintaining prices,
the Government had announced that
they will have a Civil Supplies Cor-
poration. This has been stated for
the last two years. I do not know
how many State Governments have
set up any such Civil Supplies Cor-
poration and what system has been
adopted for purposes of distribution.
I do not know what the stand of
the Government is. Ag regards the
administered prices and the price of
sugar T want to submit something un-
portant.  Today the reply has been
given by the Minister that from Ja-
nuary 1985 to 31st July 1985 they
have imported 4.99 lakh metric tonnes
of sugar. But the most important
_ question which I asked was not re-
plied to: at what rate it was impor-
ted? The only reply he has given
is that it differs from contract to
contract. I am surprised why the
Minister is so shy that he does not
want to take the Parliament into
confidence about the rates at «*
they are purchasing imported sugar.
It is generally helieve that you are
importing sugar at Rs. 1.60 per kilo
up to Rs. 2. per kilo. If that is so,
than you are charging the pepple
Rs. 5 a kilo. What more exploita-
tion can there be than this? Govern-
ment itself is encouraging exploita-
tion by its own ¢onduct. Same is
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happening in the coal sector. Today
I received a reply that they are go-
ing to have an increase of 10 per cent
in coal prices. Twenty-five per cent
increase has been there in the case
of coal last year. Railway fares have
been increased. Freight charges
have been increased, The major
sector, energy and power and every-
thing is in the Government sector, It
is not in the hands of the private sec-
tor. The price of every commodity
has increased. Even the price of
kerosene has been increased. Matches
for the poor people are being sold at
30 paise today. Prices of essential
commodities are going up. There-
fore, my suggestion is that prices in
the administered sector, in the Gov-
ernment sector, should be stabilised
and there should be no increase.
Therefore, my further suggestion is
that a national wage policy is abso-
lutely essential in this country so that
the fixed income people do not have
to worry about it.

Sir, in this connection there is al-
ways a contradiction. If the prices
crash, the peasants suffer. And if
the prices go up, the ordinary con-
sumers suffer. Therefore, I suggest
to the Government that there must
be a parity between the remunerative
prices to the peasants and also rea-
sonable prices for the consumers. If
this is done, than at least the poor
people will not suffer at the hands of
the Government which has no econo-
mic policy so far as the poor people

are concerned.
i

Thank you.
THE VICE-CHAIRMAN (SHRI
R. RAMAKRISHNAN): The last

speaker; Shri Ghulam Rasool Matto.

SHRI GHULAM RASOOI. MATTO
(Jammu and Kashmir): Mr. Vice-
Chairman, Sir, although I belong to
the Opposition parties, I do not sub-
scribe to the view that the price in-
crease is due to the fiscal policies or
the budgetary impact that has been
announced last March, The fact of
the case is that when there was
a very good crop last year and »
very good budget according to my
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leftist friends also, even then prices
rose. So the single factor  responsible
for the price increase is supply and
demand and it is precisely  here
that the Government has to take in-
to consideration and has to monitor
always; as Mrs. Usha Malhotra said
very correctly, they  have to have cons-
tantly their finger on the pulse of every
commodity; every commodity has to be
monitored the production of every com-
modity has to be monitored, For instance
take the case of sugar which has been de-
bated for long today. Mr. Vice-Chairman,
Sir, the question of sugar has been debated
very long today. But I do not understand
why according to the Government’s estimate
also there is 20 million tonnes shortage this
year also. Stiil there is a gap of 11 million
tonnes. If this gap of 11 million tonnes is
not made good, how is it possible that
prices will come down?

The question is that the Civil Supplies
Minister has to have a grip on the entire
production and distribution system, Unless
this is done, the prices will continue to
rise. There is a tendency to compare the
quarterly prices with the last year’s prices
and to say that last year in this quarter
the increase was only 5 per cent and this
year the increase is only 4 per cent. It is
not a correct appreciation of the whole
situation. The question is: what is the
increase per year? The increase in the last
few years has been enormous and in this
connection the Government’s policies have
also to be taken into consideration.

I have only one more point because the
time at my disposal is very short, There
are certain other elements also responsible
for the increase in prices. I would like to
bring to the notice of the hon, Ministe?
that according to the newspaper Patriot of
Saturday. Mr. V.P. Singh has sent a pri-
vate letter to Congress (I) Members.
What has he written in this letter? While
soliciting members’ suggestions on ways to
reduce prices, he said:

“Government expenditure is certainly
a matter for worry and I am prepared
to cut it. But this would mean less mo-
ney for projects in the States, a cut in
subsidies and curtailed increases in D.A.
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elc. We have high food stocks and our
foreign exchange situation is also
satisfactory.”

What he has disclosed further is very
important. He disciosed that the prices of
groundnut and mustard oils were falling in
the  market, but the Government had
bought nearly 75,000 tonnes of mustard
seed to keep the prices up. He said that
instead of seeking to bring down prices by
importing oil or oilseeds, the Government
should “carefully regulate our releases so
that prices to the farmers remain remun-
erative, He has said about allocations also.
Now, this is a very dangeious  thing.
The Government has a stock of 75,000
tonnes of oilseeds. They are not rcleasing 1t
simply because they want that this thing
should happen. What is the result of this
thing? The result of this leakage will be
that the hoarders will hoard oilseeds. It
has appeared in a Telugu paper. During
the last week, there has been an increase. .

THE VICE-CHAIRMAN (SBRI R.
RAMAKRISHNAN). Do you know
Telugu?

SHRI GHULAM &ASOOL MAI1O:
s rekody was realg and I have heard
from lim. The price of edible oil hes in-
-reased by Rs, 2i-, Taue should be oiaed
The only consideration that should weigh
with the Civil Supplies Ministry is that of
supply and demand. They should monitor
and understand what is our supply and
what is our demand. According to Mr. V.
P. Singh’s letter which 1 have quoted here,
there is a shortfall of 20 million tonnes
of sugar. only 9 miilion tonnes have been
imported. There is still a shortfall of 11
million tonnes. This 9 million tonnes will
come in tricklets. We will still have short-
ages. What is  important is that there
should be a strict control on the pro-
duction. They should find out the exact
quantity needed by the country. The sup-
ply position should be taken into consi-
deration in advance so that shortage do
pot occur. We should also take into con-
sideration that such news items do pot

appear in newspapers.

THE VICE-CHAIRMAN (SHRI R.

RAMAKRISHNAN): Now, the h?n, M.i-
nister for Food and Civil Supplies w_m

reply. )
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THE MINISTER OF F('UD AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH): Mr. Vice-Chairmay Sir the
debate on the issue of rise in p.ices of
essential commodities has been very intere-
sting. This is the burning topic of the
day, The discussion raised was on the
subject of rise in the prices of essential
commodities. But the hon. Member who
raised the discussion was more concerned
with our fiscal policies. My able friend,
Mr, Pranab Mukherjee replied  very
aptly to all the issues with the backing
of his experience and handling of the
finances of this country, as also with his
experience as the Commerce Minister. He
put the things in the correct perspective.
and he made the job of my colleague,
Mr. Vishwanath  Pratap Singh, the
Finance Minister quite easy Mr. V, P.
Singh has very elaborately given the back-
ground of the various Budgetary measures
that were adopted and the need for them.
I would not like to go further into these
things because I would like to give the
hon, Members the information about the
steps that we have been taking or we want
to take about containing prices at a re-
asonable level.

Sir, there is no doubt whatsoever that
the rise in the wholesale price index du-
ring the period from April to 13th July,
for which I have the figyres, has been 4.5
per cent. T do not know if still the hon.
Members doubt these figures. What is the
basis for their suspicion or for their dou-
bts?  These are the figures generally
accepted. They are compiled by the va-
rious agencies of the Government, This
4.5 per cent rise in the wholesale price
index is the lowest during this period over
the last five years. 1 would not give the
figures for all the years.

SHRI SHANKER SINH VAGHELA:
What about the retail prices? The con-
sumer is concerned with the retail prices
and not the wholesale prices.

RAO BIRENDRA SINGH: It is not
possible to give you the index for the
retail prices because that is not maintai-
ned, and the retail prices. as you know,
differ from place to place, even from
shop to shop and market to market.
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Similarly, Sir, the rate of inflation as
reflected in the wholesale price index du-
rimg the week ending 13-7-1985—the an-
nual rate of inflation—is 5.6 per cent.
And this is also the lowest during the
last five years except for 1982. In  that
year, it was a very small rise. After gi-
ving these figures, Sir, I would now like
to come to the causes for the concern
which the hon. Members have shown for
rising prices. Government is also con-
cerned, [ do not dispute the fact that
there has been a trend for prices going
up and up during the last four months
sfter the Budget. And it is quite natural
that the people in general resent this price
rise. We also do not like it. A few
commodities—in fact, there are 67 com-
modities which are listed as Essential com-
modities—are brought under the purview
of the FEssential Commodities Act and
the intention, so far as I gather, of the
hon. Members is to talk about the avai-
lability, the prices, regulation mechanism
of these commodities because under the
Essential Commodities Act, Government
has got powers to regulate the produc-
tion, the distribution, the prices, import
and export and trade of these commodi-
ties; but this is also known to the hon.
Members that Government has not resor-
ted to any statutory price control. Most
of these commodities are industrial pro-
ducts; there are important essential agri-
cultural goods also and the prices, as has
been seen in the past show a rising trend
during this  part of the year, Several
hon. Members have very strongly objec-
ted to the use of this term. My hon.
freinds this side also did it; and  they
objected to the use of the words seasonal
factor’ in rise in prices, Mr. Pranab
Mukherjee emphasised on this also. But
this is true. We have left behind the last
harvesting season 3 months back. We
are still 3 or 4 months away from the
next harvesting of some of our impor-
tant kharif crops like ground nut, paddy.
We are still 8 or 9 months away from
our rabi oil seeds crops like mustard. We
are another 9 or 10 months away from
our Rabi season harvesting. Tt is at this
time when agricultural commodities spe-
cially have been sold out; they have been
stored; expenditure has been incurred by
traders, by people to store them, by dis-
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tributors, and then there is a certain am-
ount of speculation also, There is also
damage and perishability that comes into
play and, therefore, prices tend to rise.
But, as you know, God of rain is the
Finance Minister of God. We have had
very good monsoon. If this  monsoon
had failed, prices would tend to go  still
higher. But this is gaing to have a very
good effect on the general price trend in
the country.

There has been talk about very high,
exceptionally high, prices in certain com-
modities. The worst is the sugar. Sugar
has been the main point of criticism by
hon, Members. Then comes the group of
vegetables, There are certain other com-
modities which are distributed or sold on
Government’s administered prices. I will
not deny that some price rise was fore-
seen in the Budget proposals. If freight
goes up, if the prices of petroleum pro-
ducts go up, if transport costs go  up,
there is going to be additional cost in-
curred by traders, distributers. If vege-
tables have to be brought from far off
places, say, onions from Gujarat or Maha-
rashtra or arbj from Jhansi and far off
places, they are going to be sold at a
higher price. The same goes for food-
grains, and other commodities which are
supplied through the public distribution
system, Sir in the public  distribution
system. there are only seven items, seven
main items, which the Government of
India distributes. This is only with a view
to keep a check on prices in the open
market. We have not adopted a rationing
system. That is why, I cannot accept the
proposal by hon. Members, made again
and again in this House even today, and
earlier, that we should nationalise the
trade in certain items, in the case  of
cerfain essential commodities, foodgrains
or anything else for that matter, or even
sugar. Some hon. Members advocated the
nationalisation of sugar factories.

SHRI KALP NATH RAI: That is cor-
rect,

RAO BIRENDRA SINGH: That is cor-
rect? But I somehow feel that this is not
practicable. Tt is a fact. I accept it. We
are not able to distribute this 65 per cent
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sugar, through our fair price shops, taken
over from the mills, at a fixed rate. There
are  complaints, We cannot reach the
sngar to all the villages. Complaints re-
garding sugar not being distributed in the
rural areas, in some places in the country,
are also correct, Part of it, over and
above the people’s share, their quota, is
given to the cities to meet the needs of
the more vocal population. It is correct
when hon, Members say that the poor
villagers do not get sugar in all the places,
through the fair price shops, in the rural
areas. Eighty per cent of the fair price
shops are located in the rural areas. Now,
1 do not know what I can do about it.
The States claim that once sugar is distri-
buted to them, allocated to them, it is
for them to regulate the  distribution.
They should have the right to give fixed
quotas, to any place they like, higher in
soine places and lesser in some  other
places, But we have been impressing up-
on them the need to give a fair treatment
to the people all over. This is per capita
allocation of sugar, based on last popu-
lation figures, figures of the last census, as
regards population in each State.

The same is the problem in regard to
other  commodities. We give from our
Central stocks, sugar, rice, wheat, con-
trolled cloth, edible oil, soft coke and
kerosene oil, These are the seven items.
About  kerosene oil also  there are
complaints. Kerosane oil is sold at the
administered price soft coke is sold at
the administered prices. Government of
India fixes the issue prices, Prices of
kerosene were raised after the Budget.
But we cannot ensure from here, from
the Centre, that the distribution in the
States would be absolutely equitable. We
have been receiving complaints that kero-
sene oil meant for domestic consumption
is given to some industrialists. This is

not at all meant for  industries.
Industrial quota  can be sepa-
rately demanded, There is month to

month increase by the Petroleum Ministry,
on the basis of the demand from  the
States, kerosene oil distributed during
the period January to June is 6.1 percent
higher than the period before that, Soft
coke also. Additional quantities have
been released, 8.5 per cent more.
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But that does not solve the  problem.
The problem is, as the hon. Members

rightly observed, an effective, foolproof
and efficient distribution system. and hon.
Members, T hope, know that public distri-
bution system is a State subject. We do
not have our fair price shops. It is only
a few cooperatives at the national level
which we are using for marketing and for
distribution, and an organisation like the
Super Bazar in Delhi they have got bran-
ches. Whatever we can do through these
agencies we are doing and we are trying
to gear them up to bring down the prices.

Sir, sugar problem actually arose on ac-
count of the gap in production and con-
sumption. The production suddenly came
down. We exhausted our previous stocks
to keep the prices at a lower level. When
we came to know that the production even
in the current year would not be enough
to meet the requirements, a decision was
taken and early jn the year to  import
sugar,

SHRI KALPNATH RAI : Why did the
production come down?

RAO BIRENDRA SINGH : Production
came down due to various factors, Let us
not go info that because we are now dis-
cussing only the prices. We shall try to
adopt a long-term policy to increase pro-
duction of sugar. It is not on account of
inadequate licensing capacity or installed
capacity of sugar mills, as Mr. Jadhav
pointed out. If we give licences liberally,
it might result in more sick mills,

SHRI VITHALRAO MADHAVRAO
JADHAV: You can take some action
agajnst the sick mills.

RAO BIRENDRA SINGH: For that we
can only pursue the matter with the States.
We can pursue them, we can pressurise
them as far as possible, but we have our
difficulties. Would the hon, Members sug-
gest that the Central Government should
take over all the distribution work in the
country? Ts it possible? Can any Central
Government do it? Can we resort to ra-
tioning for everything? Can we take all the
trade into our hands? Can we nationalise
all the mills and run them?
We have only eight sugar mills, sick mills,
taken over by the Central Government.
We know that we are mot able to ook
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all  the mills and run  them,
after them. We are thinking returning three
of them soon and the others also we want
to return as soon as  formalities can be
completed.

Sir, as soon as sugar started arriving in
May. ..

SHRI VITHALRAO MADHAVRAO
JADHAV : Why don’t you build up effi-
cient cooperative infrastructure for this
purpose?

RAO BIRENDRA SINGH : Some co-
operatives can be efficient, but everything
cannot be entrusted 10 cooperatives also.
1 do not want to give my personal views
about cooperatives because they can be
good, they can be efficient, they can also
be inefficient. It all depends on the people
who are behind them, and, of course, the
management.

We adopted a policy of distributing this
sugar through various channels. The free-
sale quota of the factories was exhausted.
We diverted the levy sugar that was the
Government 65 per cent share to the fac-
tories to keep their trade channel going.
Now they were not entitled to this, but
we did not want to starve the trade. There-
fore, we gave them this levy sugar, indi-
genous  sugar, but the mills are making
profit over it, undue profits, The traders
are making undue profits over it. We wan-
ted to sell all this imported sugar through
the States. We asked  them to lift their
quota, States were allocated in June and
again July and I am glad to say that though
the States could not lift suffiicient quan-
tities in June, they did much better in the
month of July, The total quantity alloca-
ted to States in June was 75,000 tonnes,
but they could lift only 7,495 tonnes.

SHRI JAGESH DESAI : Very small
quantity.

RAO BIRENDRA SINGH : Yes, a
very small quantity. But then they had to
make financial  arrangement and other
things. They were also not prepared for
this sort of distribution, We asked them
to distribute to bulk consumers, to people
for mmarriages and other occasions, to hos-
tels, to hospitals, to restaurants, so that
pressure on the market could be reduced.
But in the month of July, out of 1,25,000
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tonnes of sugar, 72,819 tonnes have been
lifted and we hope things will improve
further. We have given 50,000 tonnes
more of indigenous sugar this month to
the mills for free sale in the market so
that the wholesalers, the traders get more
of this indigenous sugar. Now there has
been a canard spread by trade and vested
interests, including the millers, that this
indigenous sugar is much better, it is swe-
eter. 1 have said it again and again that
imported sugar jt has been tested, that this
is the purest, most hygienic and sweetest
sugar found in the world.

THE VICE-CHAIRMAN  (SHRI R.
RAMAKRISHNAN) : Sugar by any other
name tasles as sweet.

RAO BIRENDRA SINGH: We are up
against an organised publicity campaign.
You see this advertisement covering two-
thirds of a page in the Hindustan Times.
I can see a man’ with a cup of tea, with
a screwed up nose, making his face that
the sugar is very bitter. It is inscrted by
the Indian Sugar Mills Association,

SHRI JAGESH DESAI:
take action against them.

You should

RAO BIRENDRA SINGH : Their eff-
ort is to pressurise the Government to give
all this imported sugar to trade. This is
what it comes to. But if we give all to the
frade....... .

SHRI JAGESH DESAIL: Why should
you?

RAO BIRENDRA SINGH: . . . could
they not hold us to ransom? How could
the Government part with the respansibility
of serving the consumers and supplying
them this important food item at a reaso-
nable rate?

Sir, we have taken certain steps. It will
take some time. (Intcrruptions; But
already we have increased the availability
to an  all-time high for the month of
August, Fifty thousand tonnes of sugar is
being auctioned through the FCI. The
auction system has picked up. The who-
lesalers can buy it, In Bombay it has had
a very good effect. I have got press cutings
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that the sugar prices are coming down to
such an extent that when the last auction
took place in Bombay of more than 8000
tonnes, the wholesalers who had paid the
security ~ amount are forfeiting their se-
curity amounts and not taking this sugar
because they fear that the  prices will
come lower than the price at which they
bid, So that is a good trend and we hope
we shall be able to control the situation.
Four lakh tonnes of sugar has been made
available for the open market, which is an
all-time  high. The three lakh thirteen
thousand tonnes of sugar to be given at
the price of Rs. 4.40kg. through our public
distribution system has beep raised to a
quantity of three lakh sixtythree thousand
tonnes because of the festival season du-
ring these days, We  hope to be able to
give additional sugar in the future
months for the festival season so that the
market is not exploited, the consumers
are not robbed by unscrupulous traders.

SHRI JAGESH DESAI : Are you not
going to give the imported sugar totally
for the public distribution system?

RAO BIRENDRA SINGH : Why
should we give totally for the public dis-
tribution system? Because, then it will
mean that the millers and traders will be
able to say that the consumer is fed with
cheap and inferior imported sugar by the
Government and not large-grained indi-
genous sugar  which is getting a higher
price in the market because of consumer
preference. This is  probably mnot right
placed.

SHRI JAGESH DESAI: At Rs. 4.40?

RAO BIRENDRA SINGH : Yes. We
are doing it. Fifty thousand tonnes of im-
ported sugar has also been put into our
public distribution system this month;. we
may increase it, But when we have got indi-
genous sugar for the consumer, for the
public distribution system, why should we
give all the indigenous sugar to the mil-
lers for open market and to the trafler.s
and not give this indigenous sugar if it 18
more palatable, more acceptable to the
consumer also through the fair price shops

at Rs. 4.40?
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SHRI JAGESH DESAI : By way of
extra sugar?

RAO BIRENDRA SINGH : Extra we
are giving.

We have also taken action against ex-
ploitation with this large  grained sugar
which the trade is indulging in. We have
so for been allowing the mills to give us
the medium type of sugar, smaller-grained
sugar, for our levy system and if they
wanted to retain the large-grained, large-
crystal sugar for themselves, we were not
objecting to it.  But since they  started
having huge profits on this, now we have
stopped that, We have also demanded 65
per cont share of our levy quota from the
large-grained sugar also from this month
and we are also, as the Finance Minister
announced, thinking of mothods to bring
to book people who are making huge un-
due profits and which, probably, they are
not showing. We will see how they can be
brought into the net.

SHRI SHANKER SINH VAGHELA :
What it the importing price of sugar?

RAO BIRENDRA SINGH : You have
rightly asked it. It is below Rs, 2 in the
international market, but about Rs. 2 is
the duty and cess imposed on landing. So
it comes to about Rs. 4, but then comes
cost of transportation all across the coun-
try, the handing charges, the distribution
costs, But we have reduced the price.
After the views of hon, Members in the
two Houses expressed again and again
that the imported sugar price should be
reduced, a decision was taken and announ
ced by the Finance Minister in the other
House two or three days back that im-
ported sugar would now be supplied at
Rs. 5.20 and not at Rs. 5.40 so that the
price of sugar sold through our public dis-
tribution system, through the super bazars
and through consumer stores in the dis:
tricts, in the States and in the large towns
can be as in Delhi, at Rs. 5.50 open, un-
packed and at Rs, 5.65 in packs. That s
a very reasonable price for sugar.

Sir, T am sorry, I am taking a little
more time because I thought this is a very
important topic.
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THE VICE-CHAIRMAN  (SHRI R.
RAMAKRISHNAN): Go on. It is a very

important subject and you can be very
exhaustive,

RAO BIRENDRA SINGH: But then
the question arises as to how far we can
depress the prices. It is a question of
demand and supply. You would agree,
Sir, that prices are the best incentive for
production, and the best way to control
prices 1s to increase production. If the
puices arc artificially depressed, production
cannot pick up. Sir, GNP, as was stated
by Mr. Mukherjee and other friends, can
increase. Production can only increase
if the prices are remunerative, particularly
for agricultural goods. Now, hon. Mem-
bers  would like 1o know  the
cost of  production of the in-
digenous sugar, It is Rs. 4.05 per kg.
or Rs. 405|- per quintal is the cost of
production in India. And it is very much
higher than the cost of production in other
countries from where we are getting sugar
cheaper than Rs. 2 per kg. If we :ell
sugar at Rs. 4.05 or Rs. 4.50, what
would be the condition of the sugar mills?
And this, Rs, 4.05 is at a price of Rs. 22
paid for the sugarcane to the farmers, If
Rs. 4.05 is the cost of production if it
is not sold in retail around Rs. 6], it is
nct viable for factories to produce sugar
in India, Or the farmers will have to
be paid much less than Rs. 22 per quin-
tal for their sugarcane. What would the
hen. Members prefer? Not paying  the
farmers a remunerative price? Not giving
them incentives for larger production? The
sugarcane area has already depleted, it
has come down, from 31 lakh hectares last
year to 29 lakh hectares this year. While
fast year with 31 lakh hectares under su-
paicane we produced 59 lakh tonnes of
sugar, in fact with a much smaller area,
with 29 lakh hectares under sugarcane cul-
tivation, with 2 lakh hectares less  than
last year, we have been able to produce
2 lakh tonnes more compared to last year.
Our production has come to 61 Jakh tom-
res, whereas the area under sugarcane 18
2 iakh hectares less this year. That shows
that Government has been taking sfeps to
stop, tc prevent, larger diversion of suga:
cane to khandsari and gur. We  have
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been trying to see that more sugarame is
diverted to the factories, and that can
only be done if the farmers are given
money, they are paid, for the sugarance
supplied, in time, And this can be se:n
from the fact that the sugarcane price
artears this year are only 3.3 per cent or
50 as compared to about 10 per ~ent last
year at this time of the year. The ar-
rears have been cleared. The State Go-
ernments have been asked to be very ac-
tive and vigilant in this regard. This is
one oi the steps I am mentioning.

But, then, there are several steps that
we are taking. Sir, this is the story of
- sugar. We hope, we shall be able to bring
down the price.  But, then one has ~lso
to cousider that the price should be main-
Llained at a level where our industry kecps
going, where the farmers keep  growing,
where the consumers also keep  getting
their supplies at a reasonable price, This
has to be the policy. This is the policy
that we have adopted and we have found
it the best policy so far, It was changed
by the Janata Party Government and thcy
had to revert back to this policy after they
had burnt their fingers. They had decon-

troled sugar in 1978. After the  dual
prinng policy again in December, 1979,
they walked out just before that time.
Mow, there are various alternatives. But

it is very easy to talk about prices not
being checked, not being controlied. Then
we hove to think of alternatives. would
thc hon. Members like that the farmeis
skculd pot be paid remunerative prices?

SHR{ KALPNATH RAIL: What is the
long term policy?

RAO BIRENDRA SINGH: The lorg
term policy would be to stabilise produc-
tisn by ensuring fair price to sugarcare
grewers: and maintaining the price level
at % point where the factories aisv wiil
nat lose. They will not go sick, If we
give more licences unrestrictedly, more
factories are likely to go sick.

Now I come to vegetables. There was
an objection and it was said that the prices
of vegetables had risen very high. It e
worg. o

—_— e
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The rise 1n wholesale price ind:x for
cereals from April to mid July for the
five years I would like to quote the figures.
In 1981 it was 4 7.7 per cent. During
this period in 1982 it rose by 3.1 per cent.
In 1983 by 4.2 per cent. In 1984 it was,
L5 rey cent. In 1985 it has gone up by
5.2 per cent.

The whelesale price index for pulses
which 1ncreased in 1984 in the sam: pe-
riod was 12.1 per cent. In 1985 it is
4.4 ver cent, In 1983 it was 12 per cent.

Sim7arly about fruit and  vegctables.
There was a lot of discussion on  these
iems. In 1985 in the same petiv) the
wholesale price index variation in +25.6
in 1985. Last year during the same period
the variation was -24.2 per cent. Before
that in 1983 it was +14,9 per cent. In
1982 it was 24.4 per cent. In 1981 it
was -+ 28.7 per cent. Can anybody still
say (hut this is not the seasonal factor?
This is the seasonal factor for fruii end
vegeiakles. Some kind of fruit and vege-
tables go higher in prices and for others
prices Jdo rot rise much. There is a very
mtereing thing to point out. We tal-
kegd about potato crisis quring the 3-1(2
raon‘hs period, having risen by 10¢ pec
cont,  Now these percentages do not in-
dicate much. The potato price still is
Rs. 1.20 per kg, in Super Bazar That
was on the 30th July, 1985. 1Tt is being
sold st Rs. 1.15 per kg by the Deiri Civil
Supplies Corporation and in the open
market it ig available at Rs. & per kg.
After the presentation of the budget the
potato grice was Rs. 0.80 or Rs, 0.9C per
kg, If it goes to R s. 5.2 per kg. it will
be more than hundred ger cent 1ise.

Similarly, onions: it is being sold at
Rs. 1.15 per kg in Super Bazar in the
open market it is Rs. 2 per kg. But to-
matnes ¢Te available at Rs. 8 per ip be-
cause it is out of season. In the case of
sreen wvas it may be even nigue.. Simi-
larly, bipdies may also be high:e But
after 15 days or so, they will become
cheap. 1be same may be posuica  of

vaddu, tor’ and other things. Now, bain-
EEZIEE Sy T o
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gons are quite cheap. In Super  Bazar
palak is being sold at Rs. 2 per kg In
the open market it is available at E: 5
per kg.

SHRI B. SATYANARAYAN REDDY:
Eveiything is cheaper on paper.

RAO BIRENDRA SINGH: I am “‘alk-
ing about the prices prevalent in the
Super Bazar and the Government shops.
It i1s available there.

SHR1 B. SATYANARAYAN REDDY:
How many Government shops do you
have?

RAO BIRENDRA SINGH: This is not
only about the Government shops, but
there are 100 mobile vans of the Super
Bazar serving 200 to 300 localities every
day. There are another 23 vans or so of
the Delhi civil Supplies Corporation: ply-
ing in various localities of the terrtory.
About 100 mobile vans sell onions, po-
tato and sugar. So all arrangements have
been made and things are being looked
after. The seasonal factor is mainly res-
posible for price rise., Therefore, hon.
Members cannot say that this is something
which can be ignored.

Sir. now T will come to rice and wheat
prices They have not risen much. Ho-
nourable Members would appreciate that
due to the policies of this Government,
India i3 now an exporting country in
wheat; and we are also going to be an
exporting country in rice in a big  way
soon. We are already exporting basmati
rice. We can afford to export even more.

SHRI B. SATYANARAYAN REDDY:
That is at the cost of our poor farmer.

RAO BIRENDRA SINGH- At present
our food stocks stand at over 29 million
tonnes. All kinds of foodgrains we have
in stock now, It will go in increasing, We
are already facing difficulties for storing
our food stocks. I think everybody knows
it. Now with this huge stocks of foodgrains
we can always control the prices.

We are subsidising it for our develop-
raent work. For the workers wheat is 17.e-
ing sold at Rs. 1.50 per kg Whereas in
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the public distribution system it is sold at
Rs. 1.72 per kg. Similarly the price of
nce is much lower for the people work-
ing under our development programmes
like NREP, Landless Rural Employment
Guarantee Scheme, etc. We want to ex-
pand this sysiem also. If any centrul ag-
cncies engaged in  the construction of
ioads, aiiports, 1ailway lines, large dams
and canals, come forward to procure
foodgrains from us at this price. we would
welcome 1t,

Regarding distribution prices  through
the FCI we are facing difficulty. We are
not able to control the prices at the retail

level cven in our public distribution sys-
tem.

One hon. Member from West Bengal,
Shri Nirmal Chatterjee, talked about im-
proving our public distribution  system.
The FCI depots in West Bengal are issu-
ing wheat at Rs. 1.72 per kg. After pro-
curing wheat at Rs. 1.72 per kg from
FCI. the West Bengal Government is sel-
ling the same wheat at Rs, 1.96 per kg
within a few miles. I think they are chai-
ging 24 paise extra. They are taking this
extry. amount withimn a small area. In this
connection I wrote to the Chief Minister
that the edible oil prices also should be
fixed at reasonable level, because we are
giving all these commodities for the bene-
fit of the poor consumer in all areas.

Edible oils: We ure supplying
¢{P.M edible oils in bulk at Rs. 8 per kg.

Some States are charging up to
Rs. 12 per kg. Rs. 4 higher than
our issue price. In tins we  are
supplying at Rs. 9.50. I am again try
ing to persuade the States to fall in line,
1o agree to our proposals. The States are
now recponding. We are trying to do it
slowly. We do not want that the consu-
mers <hould be hit an prices should again
go up. We are fixing the prices. We have
faid down and T have written to the Chief
Ministers that for imported edible oil sup-
plied in bulk to States in fair-price shops
for consumers it will not be more than
Rs. 9.65 per kg, Rs. 1.65 more; for oil
supplied in tins it will not be more than
Rs. 11 with local taxes extra, It is sup-
plied at Rs. 9.50, they can charge Rs 1.50
more adding for their transportation, dis-
tribution ,charges that would be sufficient.
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Similaily. we have told the States to re-
main within limits for charging over and
above the issue price for foodgrains. 1
have suggested that Rs. 15 should be the
maximum per quintal for their distribution
system to handle this. But some are char-
ging higher. West Bengal and some other
States are also charging much  higher
which they should not do, But that is
probably because the States want to use
it as a source of earmng revenue for
themselves; they want to make money
from consumers on commodities issued by
us in the public distribution system. Now,
this is the situation against which we are
working. We ure tryng to improve things.

Now, edible oils I have dealt  with,
where we have got sufficient quantities.
There is a demand that edible oils should
not be imported. There is a reasom behind
it, There is justification also for it. Un-
less we reduce the import of edible oils,
our production of oilseeds will not go up.
But it has to be done slowly and gradually.
We cannot stop the imports all at once
and then face the situation similar to
sugar today. Edible oil prices also will go
skyhigh, As it is, at present there are
several commodities for which prices have
shown a rising trend, but at the same
time there is a group of commodit.es for
which prices are declining, and edible oils
are one. Unfortunately we have not been
able to ensure remunerative prices to the
farmers during the last crop, particularly
in the matter of mustard seed. The prices of
indigenous edible oils are showing a down-
ward trend, Groundnut oil: In the Jast
week of April it was 15028 per tonne.
In last week of March this year 1t was
15.366 and now it is 15,780. There 15 a
slight increase, But these prices are much
lower than the prices last year. At the
same lime last year the price per tonne
of groundnut oil was 18,772. And, Sir,
this vear, at the same time, in the begin-
ning of this month, on the 5th of August,
it is Rs. 15,780. As against Rs. 18,772 last
year, this year, on the 5th of August, it is
Rs. 15.780. Tt is Rs. 3,000 less in the
market compared to last year, that is, the
groundnut oil prices. Similarly, mustard oil:
This has also been ruling very low, Last
year, the mustard oil price was Rs. 14,000
on the Jrd of August per tonne and now

[RAJYA SABHA ]

Rule 176 308
the price of mustard oil is Rs. 11,400
only. It is nearly Rs. 3,000 less per tonne
than last year’s price. Simularly, coconut,
Coconat price has come down to nearly
fifty per cent of what jt was last year. So,
now we have to consider as to how far
we should control prices, Edible oil is also
a very important item of food and is an
essential commodity and it has been dec-
lared as such. Should we try to keep the
prices down or should we try to bring
the prices to a level where the farmers
can grow more and they do not suffer?
MNow, this is where we are between these
two alternatives. The same is more or
less the position with regard io sugar. We
cannot bring it down to an extent where
it will be uneconomical for the farmers to
grow and the factories will not be able to
pay. Then, rice and wheat: We saw that
prices were rising slightly, We immediately
took steps to contain the prices. particul-
arly in States where they were rsing like
Andhra Fradesh, Kerala, etc. and addi-
tional guantities have been allocated to
these States, Instead of the 1,10,000 tonnes
that Kerala was receiving every month.
we have given them now 1.25.000 tonnes
Jast month, and this month an additional
15,000 tonnes. Similarly, we have given
to Andhra Pradesh. They had agreed to
supply about 15 lakh tonnes of procured
rice out of which, they saiwd, they would
leave five lakh tonnes with th e Centre and
take ten lakh tonnes in the public distri-
bution system. But we are giving more
than that, They were getting something
between 80,000 and 90,000 tonnes, But we
are now giving them 110 thousand tonnes.
We have given ad hoc speciai alloca-
tion to some States. Apart from the
inciease in the quota for this season,
on their own demand. to the States
like J & K, Himachal Pradesh, Anda-
ra Pradesh, Gujarat and even Maha-
rashtra. We  have given additiona!
supplies. Avpart from that. we have
given them an ad hoc allotment quring
this month of 1,76.000 tonnes more of
rice: 1,76,000 tonnes of more rice to some
States so that they can contain the rise
in prices. These are the various measures
that we have been taking.

Sir. we agiee that there has to be a very
t.horough and efficient monitoring  and
vigilance has to be exercised. We are mo-
titoring the prices regularly. We are in
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touch with the States. The Food and Civil
Supplies Ministry’s work is co-ordination
and pwisuing matters with the States and
we are not lacking in that, The other im-
portant factor which can contain this price
rise is the action to be taken by the
States wnder the Essential Commodities
Act. Immediate as we saw that after the
Budget prices were rising disproportiona-
tely, we changed the rules about the dis-
play of prices on packages and we laid
- down that the amount of local taxes which
were only shown in  addition to price
‘Local taxes extra’ be also shown. No con-
sumer hnow that the amount of local
faxes were charged by the proprietor. We
sa'd that it will have to be printed on
every package and  bottle. If that is not
“yhbeing implemented, it is for the States to
see. We shall again request them. We ore
calling a meeting of the Ministers of Food
and Civil Supplies as suggested by mv
hon fiiend, Mr. Desai. He has been a
Minister m a very important State. He
knows how civii supplies sylem works and
what are the constraints on the Central
Government. It all depends upon the State
Government, Similarly, we asked them 1o
take stringent action against hoarder and
black marketeers, Raids were conducted I
will only give the figures for these two
months, last two months for sugar. The
total raids conducted were 2267. We seiz-
ed 330 ruintals; arrests made were 86,
licences checked 301, cancelled 4. Now we
liave leen asking the Sates to send us the
information. Now, Sir, you please tell me
what I should do, how I can punish the
States when the subject belongs to them.
We are only to help them.

THE VICE-CHAIRMAN: (SHRI R.
KA AKRISHNAN): Keep on at them.

KAO BIRENDRA SINGH: Only nine
States and Union Territories have replied;
the others have not given us the informa-
tion as to what they have done, You
would vprobably be interested in knowirg
what action was taken against them under

the Preventon of Blackmarketing and
Maintenance  of Supplies of  Essential
Commodities Act which was passed in

1980, Earlier an Ordinance was promuiga-
ted in 1979. During these nearly six years
only 814 detentions have been ordered in
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the ccuniry, Now we want action to be
taken, We are taking it up with the State
Governmerts that more vigilance 18 reg-
uired under the Essentail Commodlities
Act. In the year 1984, Janvary to Decem-
ber, 2,69,386 raids were conducted and
the arrests made were 8860 During this
year up till now, during the last seven
months, #0631 raids have been condacicd
and the arrests made are reported (o he
2404. Sir, that is not so bad. Things are
moving. But then we cannot also ask the
States and pressurize them to conduct
more raids because that may also result
in unnecessary harassment at the hands of
inspectors. This may also create panic
amongst fraders. We want to avoid that.
Without naming the States, I w.ill give you
an example. In the year 1984 on: goud
State in tais country conducled 1 Jakh 4
thousand and odd raids, and the pamber
of people arrested were only two, in-
terruptions) Now, the inference is
obvious. Raids are conducted No a:-
tio taken. People not arresled.
The same may be the story
of some other States also. We
want that where action is taken it should
be taken on genuine and authentic infer-
mation and if raids are coducted, pzurle
should be brought to book, prosecutions
launched and pursued, If they are only
chalienged, most of the time jt takes years.
Analysis reports are not obtained and the
cases go by default, Sometimes the raids
are conducted, the raiders walk out happi-
{y and the trader is left there to make
more money through unscrupulous means
to compensate himself for what he has
dished out at the time of raids. We do
not want that that situation should Lle-
come a practice. Sir, T have already taken

a lot of time of the House. (Inter-
ruptions)
THE VICE-CHAIRMAN (SHR1 R.

RAMAKRISHNAN): He has been vevy
elaborate ard exhaustive,

SHRI JAGESH DESAI: The installed
capacity of industries is not being fully
utilised.

RAO BIRENDRA SINGH: [ Jdo not
know. I am dealing with only sugar in-
dustry. The utilisation of capacity there
depends upon the availability of sugarcane.
How can they utilise in capacity if there
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is no sugarcane? The cause of sickness in
the sugar industry is shortage of raw ma-
terial.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): This is a larger issue.

RAQO BIRENDRA SINGH: They can
ask for a separate discussion and the
Minister of Industries will be the proper
person to satisfy the hon. Members on
this question. T thought 1 would recount
the various steps that the Government has
taken in the matter of rising prices. We
are resorting to imports. We shail take
more stringent and stricter action against
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guilty persons. We are gearing up cur
machinery and we are also activising the
States in this respect. T hope there is nc
cause for worry with this good monsoon
that has ¢tarted. The people who ai= still
thinking of hoarding will probably come
to grief if they are detected. Thank you,
very much.

THE VICE CHAIRMAN (SHRI R.
RAVIAKRISHNAN): The House stands
adjourned till 11 o’clock tomorrow.

The House then adjourned a!
nineteen minutes past  zight of
the clock till eleven of  the
clock on Wednesday, the 7th
August, 1985,



